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Mr. Deputy-Speaker: If only the
hon. Minister says that, there may be 
cossibly reconsideration, there may be 
a conflagration. Let it be set at rest.

MESSAGE FROM THE PRESIDENT

Mr. Deputy-Speaker: I have receiv-,' 
ed the following Message from the 
President; '

“ I have received with great 
satipf action Kie expression o* 
thanks by the Members of the 
House of the People for the 
Address I delivered to both the 
Houses of Parliament assembled 
together on the 11th February, 
1953.”

LEAVE OF ABSENCE
Mr. Deputy-Speaker: 1 have to in­

form hon. Members that I have re­
ceived the following letter from Shrl 
Shantilal Girdharlal Parikh:

“ I am* suffering from heart 
trouble since 8th February, 1953, 
and am completely confined to 
bed. 1 have been also advised by 
my physician that I should take 
complete rest up to at least March 
15th. Under the circumstances 
I trust you will please grant me 
leave up to the 15th March, 1953 
and oblige.”
Is it the .pleasure of the House that 

permi.ssion be granted to Shri Shanti­
lal Girdharlal Parikh for remaining 
absent from all the meetings of the 
House up to the 15th March, 1953.

Leave was granted.
Mr. Deputy-Speaker: I am bringing 

up even this matter of short absence 
to the notice of the House, so that 
they might be intimated with the 
cause of absence, but if the House is 
of opinion that the Speaker may 
exercise his discretion and grant leave 
in case of such short absences 
—of course, it is not going to dis­
qualify him though he wants to inti­
mate to the House—I need not trouble 
the House by bringing up such matters.

Hon. Members: Yes.

The Mnister of Food and Agricul­
ture (Shrl Kidwai): Except in the
case of marriageal

RAILWAYS BUDGET GENERAL 
DISCUSSION

Mr. Deputy-Speaker: The House will> 
now proceed with the general discus­
sion of the Railway Budget. Before 
the discussion commences, I have to 
announce to the House that I fix the 
maximum time-limit for speeches as 
15 minutes for each hon. Member ex­
cepting the hon. Minister of Railways 
for whom 45 minutes or more will be 
allowed, if necessary. As regards 
spokesmen of particular groups aro 
concerned, I am prepared to allow 
them 20 minutes each, but the total 
time allowed—whether it be for the 
spokesmen or any other Members-r- 
must be within the limit of time 
allotted to each group.

Shri Frank Anthony (Nominated— 
Anglo-Indians): In opening this debate 
on the Railway Budget, I wish, first 
of all, to pay a tribute to the late 
Shri Gopalaswami Ayyangar. I knew 
him for many years before he became 
a member of the Cabinet. When he 
was Railway Minister, I was in cons­
tant touch with him. There is a fairly 
wide-spread fallacy today, particular­
ly among neophite Ministers and 
Deputy-Ministers, that to be a good̂  
administrator, one has to be stem and 
unfeeling. Shri Gopalaswami Ayyan­
gar was, in my opinion, not only a 
good administrator, but a great 
administrator. And I think he proved 
that a real administrator is a person, 
who approaches his problems with a 
human and warm approach. He was 
an administrator of long standing, 
but he was not in any sense a bureau­
crat. It was refreshing to see the way 
m which he cut through red tape. He 
never hesitated to revise the decisions 
of General Managers, or even of his 
own colleague, Shri Santhanam. No 
case that was brought to his notice 
was not dealt with by him. He found 
time—and I am commending this prac- 

to the Railway Ministry—to deal 
with every wse that was brought to 
niŝ  notice. The case of the humblest 
iraUwaymarn received his immediate 

attention. The country 
will be poorer for his passing away.

Railway Budget 
j  1 Mmister's speech. After I 

read the budget and analysed the 
speech, my reaction—and frankly I 
am sorry that the Railway Minister iff 
not here—was a reaction of gloom.

foreboding.The Minister's speech has been 
variously described as being objective  ̂
as being non-controversial. as being 

defect that I
tnoi ""t fac-w  peculiarly objec­tive in that it painted an unduly rosy
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picture. I consider the Railway 
Minister’s speech dangerous—danger­
ous to the Railway Ministry and 
dangerous to the country because it is
likely to inspire a false sense of.........
(Interruption). What is the good of 
my friends saying “Ha, ha”. Let me 
develop my argument.

As I have said, it is dangerous 
because it has already induced a false 
sense of complacency among my 
friends. That is the great danger—a 
false sense of security, a false sense of 
complacency, allowing my friends 
dangerously to delude themselves.

Let me refer first to the Rs. 80 
crore allocation in respect of the Five 
Year Plan. I am not going to elaborate 
this theme, but may I say here cate­
gorically that I consider this alloj^- 
tion as completely inadequate. The 
Railway Minister has already drawn 
attention to the tremendous leeway 
that we have to make up in the matter 
of restoration of rolling stock. This 
Rs. 80 crore allocation is not only not> 
going to allow us to keep pace with the 
other projects under the Five Year 
Plan; it is not going to allow us to 
touch the fringe of the restoration of 
our rolling stock. Then, what will 
happen? The wheels of our Five Year 
Plan will not move, or they may not 
move fully; they may move partially. 
And from where are we going to find— 
it your Rs. nine crores surplus this 
year is any indication—the Rs. 300 
crores that the Railways are expected to 
find? And‘unless we find Rs. 400 
crores, as I said the Railways which are 
going to be the wheels on which the 
Five Year Plan , is to move—the Rail­
ways are not going to move.

Let me underline this by a reference 
to the wagon position. Most of my 
friends here do not know much about 
Railway 'problems. Mo-st of them 
know less than a little. It is not a re­
flection on them. They are not con­
cerned with Railway problems. Let 
me underline what I am spying by a 
reference to the wagon and the goods 
trafftc position. The Railway Minister 
has said that the arrears with regard 
to the wagon position are tremendous. 
He has also said that the buoyancy 
with regard to goods traffic has reced­
ed. My own interpretation is this— 
that the volume of goods traffic has 
not decreased, that the volume is 
there, but the demand for transit by 
railway wagons has decreased because 
of the noute shortage of wagons. Let 
me illustrate the position by a refer­
ence to the Northern Railway. I do not 
kiww whether my friends know any­
thing about it. In the three divisions 
—Kanpur Allahabad and Moradabad 
- -^ e  position is not too acute because 
there has been a certain release of

wagons in order to ensure the move­
ment of coal. But your Delhi and 
Ferozepore division̂ ? have been starv­
ed with regard to wagons. What is 
the position? I ?nnde enquiries a few 
days ago. In Delhi—I am told on 
good authority—that there is an 
accumulation of 8.000 wagon loads of 
stock awaiting transhipment. That is 
the position today. This is the posi­
tion both in Delhi and Ferozepore.

Take the position of “smalls” . I do 
not know whether my friends under­
stand what “smalls” are. “Smalls” 
are traffic which do not occupy a full 
wagon. Your “smalls” traffic has been 
almost completely diverted from the 
Railways. Why? Because it takes 
20 days to tranship smalls from Delhi 
to Anu-itsar. Who is going to wait for 
20 days? All that traffic is being 
diverted to the roads. If we are not 
going to make an increase i a I -cation, 
and even partially restore this tre­
mendous leeway, we are not going to 
develop our railways under the Five 
Year Plan. I am sorry again that the 
Railway Minister is not here.

An Hon. Member: His Deputy is
here.

Shri Frank Anthony: But I do not
think he will accept the sins of his 
superior colleague.

I was deeply disappointed because 
the Minister has glossed over any real 
reference to the consequences of inte­
gration of the country's railways into 
six zones. He has glossed over it by 
merely saying that he is watching the 
position carefully. I  ̂would nave felt 
glad if he had taken'the House into 
his confidence and told us: “These
are the defects; these are the ways 
in which we are elTeoting economy; 
this is where we are falling down on 
our job.” Since he has not told us 
anything, let me tell the House my 
own experience. I have a not nogligi- 
ble experience and I have a very far- 
flung constituency in thî ; oor.ntry:
I do not only travel from town to town, 
but I travel from Railway centre to 
Railway centre— D̂ortnakail.. Kazi|3et̂
Madura. Viluppuram, all these places 
and many more have been visited by 
me—and what has been my exjjeri- 
ence? So far as the Central Railway 
is concerned, I find there has not been 
undue dislocation because in the 
Central Railway there has been per­
haps the integration of fairly homoge­
neous parts, notably the Nizam’s State 
Railway. Can you say the same 
about the Southern Railway? I hope 
the Railway Minister will not repu­
diate this, and if he does that he will 
give us some basis for repudiating it. 
I say this categorically that while on 
the Central Railway there is not much
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[Shri Frank Anthony]
dislocation, the Southern Railway is 
an absolute shambles, working under 
absolutely chaotic conditions. And I 
say this advisedly that your General 
Manager and his lleutenanits do not 
know whether they are standing on 
their head or on their feet. I can get 
a reply sometimes from Lai Bahadur 
Shastri, usually from tihe oltieri 
General Managers, but I can never get 
a reply, even In ten months, from the 
General Manager of the Southern 
Railway on the most burning 
grievances. In ten months—this is 
the record of your General Manager 
and his lieutenants—after ten re­
minders I get one reply. And I get a 
reply In a cryptic form that the matter 
is being attended to, and if I send an­
other ten reminders, in another ten 
months, I get another cryptic reply. 
The whole thing is in shambles. Pro­
vident fund dues are not being paid, 
and arrears are not being paid. You 
have got a completely uncoordinated 
system of transfers. Today you are 
aware that thore is an acute housing 
problem afTlicting the • rallwaymen. 
But what is happening? When Shrl 
Gopalaswaml Ayyangar was there, he 
intervened over and over again to 
revise the decisions of his own son-in- 
U.w Rampin’ ; i?im; when at any 
particular station vacancies occur, 
somebody from 50 miles away Is called 
there to All up that vacancy and not 
given any qunrters. tb9 m:n in tH-it 
station, and who can fill that vecancy 
are transf<2rred 150 miles away from 
their plare. to a place where they will 
not have any quarters. The whole 
thing is an absolute shambles. You 
have not begun to induce the sem­
blance of any administrative cohesion 
on the Southern Railway and you are 
trying to over-reach yourself. Does 
my hon. friend there know how preci­
pitately the? pre-audit system has been 
introduced for the running staff? The 
running staff is supposed to be work­
ing on the basis of a s-hadow month. 
You calculate their salaries from the 
18th to the 7th, and for the rest of the 
ten days, there is a shadow basis. If 
the man Is sick, he Is still considered 
to be on work. If he goes on leave, he 
is sMll given the ten days* full pay. 
Nobody knows what Is being done on 
the Soutbp"*i Rai-lwav today? The 
whole position Is an absolute shambles.

My hon. friend Shri Lai Bahadur 
Shastrl has referred to the appoint­
ment of a Committee wltii regard to 
the investigation of corruption. I can 
only deprecate this plajdnif to the 
gallery,—it is nothing else— t̂lils em­
phasis on window-dressing the whole 
time, trying to get cheap popular

applause. If you appoint a Committee 
in respect of corruption, I say 'All 
right, probably It is necessary'. But 
if the Railway Minister or if the Rail­
way Administration Is really concern­
ed with first things first, let them first 
appoint a Committee to investigate 
whether integration has effected 
economy and efficiency.

Let me give just one example from 
the Northern Railway. I am not 
pointing a finger at the General 
Manager. At least, Karnail Singh 
tries to attend to things personally. 
But what is the position generally? I 
am saying this to show that your 
Railway Administration today is com­
pletely top-heavy, that you have got 
more jobs for class I Officers, than you 
could, find work for them. There Is 
too little work and too many upper 
jobs. I sihall just give you one 
example from the Northern Railways. 
The position may be much worse in 
other railways. On the former North­
Western Railway, you had about
1.40.000 staff, and today you have got 
about 1,30,000 employiBes in the 
Northern Railway. On the North­
Western Railway, there was ona 
General Manager and two Deputies, 
who were managini; with a smaller 
number of staff. But today there is 
one General Manager and three depu­
ties. but as the highest deputy is not 
satisfied, he has to be made a senior 
deputy, gettirvg Rs. 500 more. It is all 
right, if you have got only one extra 
senior deputy, but he has got five 
assistants extra, and it is the same 
story in every department. There is 
less staff, less route-mileage, but more 
class I posts, and more money being 
spent and wasted. Take for Instance 
the personnel branch. When there 
were 1,40,000 staff, they were dealt 
with by two junior and two senior 
officers, but today there are three 
senior and five junior officers. And 
there is more and more chaos in the 
Northern Railway. Even five years 
after retirement, people have not got 
their provident fund due?. You 
appointed a Seniority Committee. One 
of the greatest curses of the Railway* 
Is that you keep men officiating year 
In and year out. You appointed this 
Seniority Committee In June. 1952 
and you asked them to submit their 
report by December, 1952, but they 
come forward with a request for three 
months’ extension, till March. And 
then when March comes forward, they 
ask for another six months’ extension 
again, and meanwhile all promotions, 
all selections, all confirmations have 
been suspended, because some of your 
people want extra allowances on your
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Seniority Committee, and so the time­
limit is being extended from six to 
fifteen months. That is what has been 
happening. If the hon. Minister is 
really concerned to stop this rot in the 
administration, let him, long before he 
appoints a Committee to investigate 
corruption, appoint a Committee to 
investigate whether econx>my and effi­
ciency today are being achieved. And 
let him be careful as to whom he 
appoints on this Committee.

Then, as regards the decision to do 
away with Class I travel. Here again, 
I can only compliment the hon. Minis­
ter on the motive of window-dressing, 
I cannot compliment him on his wis­
dom. These kinds of decisions have 
evoked in this House uninformed 
cheap applause. But let us analyse 
the position. This decision has been 
made in the name of moving towards 
a classless society. Who is going to 
be convinced by this argument? You 
are accentuating class divisions; ins­
tead of Class I, you have got a de-luxe 
method of travel, air-conditioned 
travql. So, abqlishing Class I is just 
lip-service. The motive appears to be 
to make the rich richer and the poor 
poorer. The figures which have been 
placed before us have not been broken 
down specifically to show the receipts 
from 1st class passenger-traffic. But 
I sound this warning as I sounded it 
when reclassification of travel was 
being considered. The tragedy is 
every now and then we have been 
carrying to tKe Mnislri^'sbme one with 
a pr/rticulan fad and these fads cost 
a lot to the tax-payer. Do not at this 
stag<* tamper with your classpq of 
travel. You will lose a considerable 
amount of moneiy from your already- 
declining passenger traffic receipts. 
And what I am particularly concerned 
with here is the staff. Has the hon. 
Minister thought for a moment of what 
is goin  ̂ to happen to the railway staff?
I am sorry that the members of the 
Railway Board are not here, but the 
Ministers usually become creatures of 
omcialdorn. That is what is • happen­
ing. But what is going to happen to 
the railway staff in general? So far as 
the senior Class I Officers are concern­
ed, because there will be no Class I, 
wey will be upgraded to air-condl- 
tioned travel. But what will happen 
to the others? The junior officers will 
be down-graded to class II, and the 
senior subordinates, the Ivnohni.' 
your service, will be downgraded from 
second to third class travel. I cannot 
understand this complete perversion 
of priorities. You start your classless 
society and your classless travel, when 
you aro ready for it. It will take you 
thirty years to achieve it. But why

interfere like this with the travellinH 
conditions of the subordinate staft. 
Already you have taken away some of 
their privileges and they are frustra­
ted; they will only become bitter 
when you take away their little pre­
sent privileges of travelling. It is not 
the Class I people who will suffer, but 
it will be your subordinates who are 
going to suffer; and the Exchequer is 
also going to suffer.

I read not only with disappointment* 
but I read with a sense of shame the 
allocation with regard to staff quarters 
and amenities. The hon. Minister 
says different things in one and the 
same breath. He says that given time» 
they will be able to solve the problem. 
In another place, he says that he was 
pained to see the living conditions of 
the people, and in the same breath, he 
says that more allocation is being 
made for staff quarters and other 
amenities. I say that you are playing 
the fool with the problem, you are 
trifiing with it. Does the hon. Deputy 
Minister know what the position is in 
Delhi itself? In Delhi, my own esti­
mate is that you require 10,000 
quarters, but we find that your esti­
mate for the whole of India is only
8,000. You give them sub-human con­
ditions of living, and you are asking 
your staff to wait. At the present rate, 
it will take anything up to 20 years to 
provide them with adequate accommo­
dation. Are they to wait for 20 years?
I speak with emotion, because I 
know how they are living. I go round 
from place to place, and I see the con­
ditions under which these men are re­
quired to live. And what terrifies me 
is this completely unresponsive and 
unreal attitude of the Railway Minis­
try to the whole problem. Do not the 
Railway Ministers go to these small 
places? Do not hon. Members go to 
these places? I know what the 
General Managers do, they will not 
deign to stop their saloons or to get 
off at a place like DornMkal. But I do 
go to these placcs. and I see blood in 
the eyes of raihvaymen today. 
Members of this PIouso do not know 
that in a place like Dornakal, there is 
one tap for about twenty houses; and 
a tap is open for about forty-five 
minutes. A family consisting of a 
man, his wife and about ten children 
is lucky if it gets one gharn of water 
for the whole day. Bathing is an un­
heard of luxury for these people. You 
do nothing to solve these problems, 
because you have not got the neces­
sary human approach; you do not tare 
that is the whole trouble. Why do 
not you electrify some of these n’aces. 
and literally throw a little light into 
their grim lives?
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Mr. Deputy-Speaker; I have given 
twenty minutes to the hon. Member. 
I shall give two more minutes.

Sbri Frank Anthony: What is the
difficulty? You have electricity in the 
sheds, and the stations in places like 
Villupuram, Madura, Gooty and Ga- 
dag. But the only people who are with­
out it are your ovm staff. If _there is 
a railway officer*  ̂ quarter, you will 
lind that there are four taps and wot 
one, and the building is also
electrijRed. I am not saying
*Do not give these facilities to the 
Railway Officers’, but 1 find that there 
is this tremendous di-̂ parity. Y^u 
have got Rs. four crores allocated for 
staff quarters and amenities. But how 
much ol this money is going to be 
spent on railway Ofllcers’ quarters, and 
how much oh quarters for the
iov/er stalf? Appoint a Committee as 
I have said, to go into economy and 
efficiency. Find out how much was 
spent for instance, on the quarters of 
the General Manager and the Heads 
of Departments in. Delhi in repairs, 
and how much on quarters of Class IV 
staff. Perhaps more was spent on the 
house? of the senior officers than on 
all the Class IV quarters put together. 
These are the things that are happen­
ing. I am not asking you to do too 
much. I appeal to the Railway Minis­
ter. Cannot you find a few crores? 
What is the difficulty? Cannot you 
find 20 crores for quarters? This is 
an urgent problem. You have about
10,000 men in Delhi without quarters. 
I ask my friends to go and see the 
hovels they are living ia Thesr are 
living in conditions of indescribable 
misery and degradation. Why cannot 
you And 20 crores? You have your 
Reserve Fund and the Developmen/t 
Fund. They have a closing 
balance higher than they ever had 
before. Then again in the Deprecia­
tion Fund you have got more than
100 crores. Cannot you take 20 crores 
from these? What is the difficulty?

I am ending on this note, Sir. I am 
not asking for the expenditure of vast 
sums of money. I am asking the Rail­
way Administration, as I have always 
p̂leaded with them, to realise that the 

•greatest need today is for a human 
t)pproach. What do you do? Instead of 
doing that, you are trying to create 
class distinctions. The Railway Minis­
ter has gratuitously given a certificate 
to certain Unions. The Railway Minis­
ter has not been long enough there to 
understand the psychology of railway- 
men. They are the most alert and the 
tnost independent of workers today. 
Because the Railway Minister choosef

to scratch some Unions on their backs* 
railwaymen are not going to join those 
Unious. I say this to him ‘You do a 
deliberate disservice to trade unionism 
in this country when you introduce 
politics, as you are doing today’. You 
lend your aegis and your support to 
certain Unions because they have a 
certain political complexion. For 
example, there is what is known a* 
‘Pajama Union’ in Delhi. It has been 
recognised just because its President is 
the member of a certain political party. 
Many of these recognised Unions have 
a bogus membership—a Union 
with an alleged membership of 2,000 
has not 20 annas in its funds. What is 
happening? The Minister today is in­
dulging in politics, he is ider^tifying 
himself with certain politically-spon- 
sqred organisations; he is giving grist 
to the Communist mill. I have never 
been a Communist, nor am I likely to 
become one. But you cannot hoodwink 
the rkilwaymen.

Shri Gadgii (Poona Central): Sitting 
by their side.'

Shri Frank Anthony: I know I am 
sitting rather dangerously close to 
them. I qiay end on this note. Yotir 
class III and class II have fallen 
between two stones; they have been 
crushed between the upper and the 
nether millstones class I on top and 
class IV below. By all means give the 
class IV staff their dues and do not 
ignore class III. You are deliberately 
ignoring them today and they are 
forming themselves into Unions. By 
refusing to listen to their problems 
unless they join your politically spon­
sored Unions, you will drive them 
from frustration into ex^mist organi­
sations. And they will be the leaders 
of any revolutionary movement. It will 
be they who will supply the leadership 
to a revolutionary movement. The 
greatest curse of the Railway adminis­
tration has been its bureaucratic rigid­
ity. Yes, those people sitting there (on 
the official gallery) are all well-mean- 
mg people, but from their spines up* 
by environment, training and condi­
tions of service, they have become 
monoliths of bureaucratic rigidity, they 
are not able to see anything except 
from a bureaucratic, insentient point 
of view. They interpret everything 
according to the letter and not the 
spirit. I appeal to the Minister to 
qualify bureaucratic regidity by his 
non-official outlook. I ask him to go 
round and see things for himself. Do 
not shuffle everything on to his ofT̂ -ials 
I do not expect the bureaucracy to 
see things as we see them. I say this 
bureaucratic rigidity, this brittleness, 
will be smashed to a pieces bsf
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I say these forces are s u r g i n g  close to 
the surface and unless yow deal wth 
them in a humari. Personal way. yo“  
will suddenly find the f l o o d  breakin̂  ̂

over you and drowning all your hopes.
Shri oadgil: When I hearf ' the 

speech of the R a i l w a y  Minister, l 
thought it was full of reasonaWe
swcc‘tncss, under-statement, accom-
Daniecl by a measure of cauUon, and 
.1 naturally thought ^^at it fee impassible for anybody to be harsh, 
though it may be necessary to be 
x*al and certainly desirable to 
tructive. But having heard my old 
friend, Mr. Anthony, I thought there is 
-still the spirit of belligerency whi^h is 
the legacy of the past years. Y ^ a n d  
I both of us have seen him In good pla 

4iays when he was all sweetness to the 
official Benches.

Shrl Frank Anthony: Never.
thatShri Gadgil: Now it seems 

•sweetness has deserted him.
However, what I want to say is that 

the railway finances have been put on a 
<iifTerent footing since the 1st of April, 
1950. Before that, from the year 1924 
railway finances were separated 
x!ertain conditions were laid down as 
to how much the general revenues 
should get by way of contribution--a 
-sort of minima and maxima were laid 
down. But there was always this diffi­
culty—of uncertainty—and there was 
Tio possibility of forward planning for 
development. It was after independ­
ence that things were properly correct­
ed and a Convention was adopted and 
accepted by this House in 1950 which 
came into operation from the 1st of 
April, 1950. The two points most im­
portant in that Convention' are that the 
•general revenues are entitled to get 
fixed min inum returns on the net 
■capital at charge invested in this con­
cern and that the general tax-payer 
should be considered the sole share- 
‘holder in this undertaking. In other 
words, our attitude towards railway 
finance and the entire railway concern 
should be that we should look upon it 
just as a good, vigilant shareholder 
looks at the activities of the concern in 
which he has investment and hence 
interest.

Further so far as this enterprise is 
concerned, it is a. virtjjial monopoly. If

S S S  oa tha?*

So" — « ” « . » ■>&
l i r  enterprise and inasmuch as .

S " '  ’i S i "  «

S e “ th?s*pubHc'^riterprise of o w  
which is there for the last 
years And this is all the more 
tant and necessary in today s 
because we have definitely entered on 
the stage of a planned economy ta 
which the pubUc sector is ^°und to m- 
crease from time to time, and if the 
Government are not able to justify trial 
the management of this PubUc 
prise, or for the matter of that, any 
other public enterprise, is done wim 
scrupulous regard to 
pies, there will not be 
response or cooperation m the m atw 
of the big Five Year Plan. I th e ^  
fore, pose four questions: When a eoi^ 
cern has been nationalised we have t® 
see whether there has been mlnlmiza- 
tion of cost. Secondly, we have to sw 
whether there has been maximization 
of producUon. Thirdly, we have to fiw 
whether the prices charged for the 
output have been reasonable, ana 
fourthly, whether the relations between 
the management and the employes 
have improved. Taking the first, the 
cost of production, we find that in 
1938-39 the operational ratio was oo.48. 
It is gradually rising. In 1948-49 it 
has come to 78*86. In 1950-51, it is 
and I am told that for the current y w  
and the budget year it would be 
approximately 81. Now, here is some­
thing which has got to be looked int<x 
There is doubt that this is related 
to the quantum of production in the 
shape of services, namely, carrying of 
passengers and goods. At the sam  ̂
time, it would be a legitimate question 
to ask of the Railway Administration 
whether this rise is justified by the
additional output or if there were not 
any wastâ ces. over-staffing or anything 
like a defective procedure in the pur­
chase of materials or other things. It 
the operational ratio that is obtained
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in this country is compared with other 
countries, we are in a way in a good 
•position, for example. in 1950 the 
operational ratio in the U. K. was 91 
per cent. In the Canadian National 
Railway System it was 93 per cent. In 
Australia in. four nationalised railways 
the ratio in each ranged from 99 to 120 
per cent., but we cannot afford to for­
get the fact that in order to have a 
correct comparison, we must also tak^ 
into consideration the amenities provi­
ded for in these countries. But even 
taking into consideration all these 
things, I feel that although there is a 
rise in the operational ratio, still it is 
not so big, but at the same time, as I 
have said it is a matter for inquiry. 
This rise in the cost can be accoimted 
lor hy the increased prices of materials 
and rise in the wage bill of the staff. 
If we compare the general increase, 
the increase in the expenses on the 
staff is 70 per cent, whereas the general 
increase of prices has risen from 100 
in 1938-39 to 338. That was the posi­
tion in the first week of January, 1953. 
So prlma facie it seems that the rise Is 
not really much. If we take the ques­
tion of the purchasing policy, a Com­
mittee was appointed and its recom­
mendations are before the Govern­
ment. If there is a central purchasing 
agency, not only for the railways but 
for all the departments of Government, 
whether the purchase is in this country 
or abroad, there is a possibility of 
having many economies and in the end 
it will be of great help. I understand 
that the report of the committee is 
imder consideration.

So far as the position with respect to 
staff is concerned, it is no doubt true 
that the increase in the staff has been 
proportionately greater in class I and
II. The class I and II officers in 1938-39 
were 1,784. In 1951-52, the- are 2,268. 
As regards class IV the position is that 
iilthuugh the number was 5,03,700 in 
1938-39, today in the closing year, 1951­
52 it is 6,50,275. There has been 
a dQprease relatively so far as the em­
ployment of class IV staff is concerned, 
but so far as the top officers are con­
cerned, there is no doubt an increase. 
Tt is a matter for inquiry whether such 
an increase is justified. Although it is 
true that in 1938 the average income 

of a class I and II officer was Rs. 18,000, 
today it is Rs. 13,000 and the average 
income of class IV was Rs. 283 and 
today it has come to round about 
Rs. 1,000 and tfce proportion between 
the two which was to the extent of 
1:60 has now been reduced to 1 to 13. 
That is all to the good. As Mr. Anthony 
lias submitted if regroupinc was visual­

ized with a view to reduce top heavy 
administration, it is yet to be seen to. 
what extent this object has been 
achieved. There are other difficulties 
with respect to staff but it is enough 
for the present for me to suggest that 
there is a case, pr it may turn out that 
such staffing was absolutely necessary 
in the best interests of the nation. But 
anyway Government must be very 
careful and vigilant that there is no 
over-staffing.

So far as public enterprises are con­
cerned, it has been the experience of 
many of us that there is over-staffing, 
and whenever a concern is nationalised  ̂
the cost of production increases. A 
Professor friend of niine very recently 
went into this question and he examin­
ed \t from the point of view of the 
railway operating costs and also wenjt 
into the question of nationalised buŝ  
traffic in Bombay and he came to the 
conclusion that state ownership has led. 
in the case of tramway undertakings 
and Bombay State Transport to an in­
crease in labour employed more than 
in proportion to output thus leading to> 
a decline in labour productivity. To 
what extent this is true so far Railways- 
are concerned if we take the facts, 
up-to-date is yet to be seen. But what 
I want to suggest is that prima facie 
there is some reason to go into this 
question, though in comparison with, 
other countries, we are, I think, all 
right.

Taking the question of maximiza­
tion of production since 1938-39 there 
has been a tremendous increase; more 
than 292 per cent, in the matter of 
number of passengers, 260 per cent, in 
the matter of passenger mileage, 120 
per cent, in the matter of toiis originat­
ing and so on. It has increased tre­
mendously. How far it is due to acts 
and policies of the Railway Adminis­
tration and how much it is due to the 
fact that this is a monopoly concern  ̂
has to be seen. It is obvious that 
there is overcrowding, that the supply 
of wagons is not enough, there is 
shortage of power and all those impedi­
ments and bottle-necks are still there 
but I want to tell my hon. friend, 
Mr. Anthony that in the course of the 
last four years, if he were to go into 
the facts and figures, he will find that 
by following a steady path of improve­
ment, we have definitely turned the- 
corner and it is a matter of congratu­
lation that the Railway system has 
been put on a better footing. While 
we are in the midst of a transition 
period, we cannot say with any preci­
sion that this is not done well or thifr 
has been done badly*.
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As regards the quality af production 
people are quite aware that there are 
not such amenities existing on the 
railways as one would like to expect 
while travelling. But having carefully 
heard the speech of the Railway Minis­
ter I feel, although there is not so 
much in performance, there is very 
much in the promise and let us hope 
when we have turned the corner 
things will move with greater speed 
and by the next year he will be able to 
report about better conditions in the 
matter of third class travelling.

Mr. Anthony is very much against 
abolition of classes and he thinks it, 
though not disastrous, at least dis­
advantageous to the railway employees. 
But let me tell him that the railways 
do not exist for the railway employees 
alone. They exist for the passengers 
and if by any act done by the Railway 
Ministry the passengers at large stand 
to benefit, it is to be welcomed, though 
a few railway servants instead of 
getting the old concessions of travelling 
by the Arst class or second class may 
have to travel by lower classes. That 
is not the test. The test is what is the 
additional comfort that is made avail­
able to the passengers at large.

production is on the increase. On the 
other hand, the railways show that 
there has been less earning on pas­
senger traffic, less earning on goods 
trairic. It only shows that the goods 
are there, industry is prospering, but 
that trade and transport are falling 
behind, which really means that the 
purchasing power of the community 
has gone down. There cannot be any 
other answer to that.

Now, taking the third question whe­
ther there has been a reasonable re­
duction in the prices of outturn, I And. 
that the rates were increased in 1950; 
there has been no increase now. But 
I do suggest that after pasring every­
thing to the three reserve funds and 
the fixed amount for dividend on the 
capital at charge, we as users of this, 
public utility are entitled to some con­
sideration. I feel and I agree with 
the Railway Minister that this is not 
the time to reduce the fares for normal 
traffic. But if he can agree with me 
that for sea.sonal, occasional or holiday 
traffic such as Dmera or Christpoas, or- 
Holi Day. he can just try the experi- 

'ment which he has decided to try only 
for a fortnight to attract people to the* 
Centenary Celebrations of the Rail* 
ways.

Now in the matter of maximisation 
of production, certain recommendations 
have been made as regards new lines 
and restoration of old ones. My one 
suggestion is that in regard to the old 
lines which have been taken off, the 
Railway Ministry should consider ten 
times before restoring them. In the 
course of the last ten years many 
thiings have changed. Centres of acti­
vity—industrial as well as commercial 
—have changed. Every war leaves 
behind greater urbanisation of popula­
tion and there is a slow drift from the 
rural areas to the urban areas. There­
fore, there is greater necessity to pro­
vide more travelling facilities in big 
towns like Calcutta, Bombay, Kanpur, 
Delhi and even Poona. Now Poonu is 
a growing town and we are having the 
National War Academy at Kadakvasta 
and a big town is developing. So. to 
have a small railway extension of about 
twenty-five miles there will be one of 
the finest investments, apart from its 
sheer necessity at the present moment.
' The point that I want to urge is that 

there are still very high prospects for 
increasing the production of service 
and as was pointed out by Mr. 
Anthony, the volume of goods has 
decreased, but the supply of wagons 
is not adequate. What we are finding 
loday is that industry is showing Uiat

Now the last test is whether the re­
lations between '  employers and 
employees have improved. Just as Mr. 
Anihony has close contacts with the 
workers, I in my own way have some 
contacts with them, because I was 
very much associated with them since 
1929 and was one of the principal 
figures in the Railway Strike of 1930. 
I have been office-bearer of several 
railway unions, though not now. But 
I still feel that whatever may be the 
attitude of the Railway Minister or 
the Deputy Minister and a few high 
officers, people down below still feel 
that to entertain any complaint or tô  
talk with their lower ufficers In an 
atmosphere of equality is below their 
dignity. You may get the physical 
cooperation of everyone who is work­
ing l>ecause you pay them. But if you 
merely depend upon discipline of fear, 
you will not get that quality of out­
turn which comes when the man has 
got the confidence in the work and 
in himstif—that what he is doing he 
IS doing because of a decision taken 
by himself along with others. There­
fore, there is a great necessity of 
conUnuaUy associating the employees 
witii the management, with the laying 
down of policy to some extent. It 
is no good saying that there is adult 
suffrage and their representatives are 
there in the Pariiament and in shapingr
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-the policy they have their views ade­
quately heard. It is necessary that 
political democracy must be followed 
bv economic ju.stice and industrial de- 
inotracv. DeinocraQv can succeed by 
expanding democracy, not by stopping 
at a particular point. Every citizen 
must feel that what is being done is 
being done after he is consulted and 
that he is given an opportunity to be 
associated with the execution of tl\e 

csame. Now that is the fourth test. B,ut 
at the same time I must say that know­
ing as I do the Railway Minister and 
the way he has now stated in his 
speech thâ  he wants to move along 
and that he wants to remove the 
defects, that he wants all the railway 
ivorkers to cooperate in this great 

. jo•n̂  endeavour. I have not the 
slightest doubt he will succeed in 

.•securing not only the physical coopera­
tion but the mental cooperation of the 
staff.

Having said all this I must in the 
^nd say that the picture on the whole 
is good. There is nothing to be con- 
<lemned or to be harsh about it, as was 
attempted by my hon. friend Mr. 
Anthony. There are distinctly some 
matters on which one can definitely 
ron£»ratulate the Minister. On the 
ivhole I should say, ‘the probationer 
be confirmed.*

Shri Nambiar (Mayuram): After the 
able support of the hon. Mr. Gadgil 
of the speech made by the hoii. the 
Railway Minister, I have to place be­
fore the House another picture of the 
conditions in the Railways. I shall 
begin by saying that there is a fall of 
Rs. 14 crores, even according to their 
statement and the Railway Minister 
hopes that this fall will be stopped 
and there will be no further fall. The 
Railway Minister hopes that activities 
cx>nnected with the Five Year Plazi« 
Improved agriculture, more wagons 
ind coaches released, all these things 
vill go to contribute to the steady 
jarnings of the railways. But I have
o tell him ĥat the situation is not like 
hat. There is the fall in the general 
jurchasing power of the people. There 
s a slump in the market; stocks are 
iccumulating at every production 
:entre. This being the case there is 
\o chance of an increase in the earn- 
ngs: on the other hand there is the 
[anger of a further fall in the eam- 
ngs. Otherwise, let him see the dif- 
crence of 14 crores in one year and 
et him understand that this fall is 
C'ing t) continue Therefore all is not 
reW on the railway front. Perhaps he 
lay have quoted those things to show 
r to support the speech made by the

President. The President said thal 
there is all-round progress. Therefore, 
the same song is being sung by the 
Minister, saying that there is progress 
in the railways too.
4 P.M.

Let us analyse the promise.3 given in 
the Five Year Plan with regard to the 
railways, and see whether he can " 
satisfy the promises already given. 
According to the Five Year Plan, at 
the end or by the end of 1955, there 
will De the ne'cssity to replace 2,092 
locomotives, 8,535 coaches and 47,533 
wagons. But the Five Year Plan gives, 
a target of 1,079' locomouves to be re­
newed, 5,634 ccat;hes to be renewed 
and 49,'134 wagons to be renewed. 
These are the figures, I am giving 
them from the Five Year Plan. Let 
us see whether they can do so. You 
can see the miserable picture. They 
could in the first year, i.e. in 1951-1)2 
replace only 103 locomotives, 771 
roaches and 4,6Ki wagons and for 1952­
53 they promise that 245 locomotives, 
1,384 coaches' and 10,663 wagons will 
be replaced. But, at this rate, if what 
they promise is to be achieved it will 
take two or three Five Year Plans. I 
am not giving my opinion in this 
ma+/ter: these are the facts they have 
themselves supplied. Even if they are 
in a mood to do so, to rehabilitate the 
railways, have they got the finance? 
The railways have promised to give 
320 crores of rupees to the general 
revenues towards the fulfilment of the 
rehabilitation programme on the rail­
ways. But are they in a position to 
give it? The figures for 1951-52 and 
1952-53 show that they could not keep 
the promise. They had to draw 20*39 
crores from the accumulations of old 
to play their part. They had to draw 
from the Depreciation Fund and the 
Development Fund. They had to with­
draw from these Funds In order to 
give this amount to the general 
revenues for Railway rehabilitation. 
Therefore, from the financial point of 
view this Plan Is not going to work. 
Even granting that they draw all the 
166 crores of rupees in all the three 
Reserve Funds put together, the 
Depreciation Fund, the Development 
Fund and the Revenue Reserve Fund

•—all the funds put together, at the
end of 1953, then too they will not be 
able to give the full quota from the 
railways. And the possibility of draw­
ing these 166 crores is not there be­
cause the General revenues are in
deficit. It cannot as it has already got 
a deficit of 600 crores of rupees and 
according to the Five Year Plan they 
are going to resort to Deficit Financing. 
Added to that, this railway liability
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.also means that they cannot find fin­
ances at all. That is why I say that 

■even the meagre promises given by 
the Railway Minister are not going to 
be implemented at the end of the Five 
Year Plan. That is why I say all is 

'not well on the railway front, not only 
with regard to the capacity for re- 
habilitaMon but also with regard to 
the financial aspect. What will be the 
result? At the end of the five years 
the result will be that the rehabilita­
tion programme will fail and the 
concbe*̂ . u'H.fî ons and locomotives they 
have promised to replace cannot be 
replaced and naturally there will be 
some more fall in the earnings. They 
ĉannot satisfy the promises given for 
passenger amenities; they cannot satis­
fy the promises given for re-opening 
certain lines, the starting of new lines 
«nd all that. Of course, they can put 
it on paper that they are going to do 
all this.

Coming to the question ot labour, 
this dangerous situation will naturally 
lead to retrenchment. Mr. Gadgil just 
inow said that there is a danger of 
rover-st£iffing. He said they will have 
to consider the possibility of reduction 
o f staff. AH this, with the financial 
'.situation will end in more and more 
retrenchment and more and more at­
tack on the railway workers. That is 
"♦.he general picture that the Railway 
Minister’s budget speech gives us.

Then, let us see the labour policy of 
'̂ he Government. I have to submit to 
the Railway Minister that they are 
Tiaving a' vrrong policy now. They say 
they wan̂ . cooperation from labour. 
(Interrvvtion). In order to get co­

operation they are setting up rail- 
^aymen affainst railwaymen. They 
are granting recognition to two rail- 
ŵay unions only: the All-India Rall- 

^aymen's Federation and the National 
Railwaymen*s Federation. I do not 
Tcnow xirhere the latter Federation 
-exists. They deny to an organisation 
registered and working under the Trade 
Union Act reasonable rights to the 
workers. They are dividing the
workers bv refusing recognition to
certain Unions which have got the real 
backing, ^t the same time, they are 
trying to hit af the workers, one by 
"way of retrenchment and the other
by way of refusal of all the concessions 
which they hnve enjoyed so far. This
IS their labour nolicy and this policy 
will lead to still more danger and I 
have to wprn the Government and the 
Railway Minister that they are not 
^ ing to have peace if they follow this 
policy.

Another point which I want to drive 
tiome is that as why tl^ Railway

Minister takes care of the Labour 
Unions? It )s up to the railwaymen 
themselves to see which Union th€» 
like and when they have got a register­
ed Trade Union and that has got the 
backing of the masses of the workerSr 
it is the duty of the Railway Adminis­
tration to recognise that Union and 
deal with it. It is not for them to 
dictate as to which Union the workers 
should join. It is not for them to say, 
‘Join this Federation and if you join 
any other Union, we will not recognise 
you’. It is not the duty of the rail­
way authority to decide it, because we 
have given the right of Trade 
Unionism to the workers on railways. 
It is for them to decide. I have brought 
a case from the Southern Railway and 
the Railway Minister said that he was 
not going to recognise that Union. I 
think there is no reason for such a 
denial. Not only this; there is another 
Union, the Bengal Assam Rail Road 
workers Union in the East and there 
is another also in the west on the 
ex-B.B. and C.I. Railway. They are 
being denied recognition. Not only 
that, they are victimi.sing the trade 
union leaders. Today during question 
hour the reply came that out of the 
300 cases which the party leaders of 
the Opposition pressed on the Minister 
only 30 are to be taken back. He says 
that he cannot take back the remain­
ing. But he could not give the reasons. 
The charges brought against them were 
that they were supposed to be having 
some political leanings towards the 
Communist Party or the Socialist 
Party or some other party. This policy
of victimisation, this policy of dis­
crimination against one another, 
this policy^of denial to meet the reason­
able demands of the workers will not, 
lead to prosperity. I have to sub­
mit that they must change this policy. 
They must give patient hearing to 
what the Wonkers say. I fully ei>- 
dorse the feelings of Mr. Anthony with 
regard to the demands. I may add 
to it that I was surprised that the 
Railway Minister kept quiet about the 
Gadgil report. In his speech no 
mention was made because they want 
to make the Gadgil report used against 
the railwaymen in order to reduce the 
dearness allowances that are already 
being given to them. Even the Pay 
Commission said that they should he 
given a proportionate Increase; for 
every 20 point increase Rs. five should 
be given. When that was there, they 
never reared to give it. Now, when 
Mr. Gadgil has said in his report that 
when the co?:t of living index falls 
below a certain level then there must 
oe a proportionate reduction. This is 
the justice that is meted out to the, 
raUwnmnen. When there is a fall.
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there is a reduction, but when there 
is a rise, there is no increase With 
regard to overstaffing, I have to answer 
Mr. Gadgii. Let me tell him that 
there is no question ot overs tailing. 
On the other hand, there is under- 
stafling, with the result that vacancies 
are not being filled up, and work is 
being added to the existing staff 
This means that the workload has 
increased. I can give facts and figures  ̂
but uritortunately there is no time., 
Otherwise, I can show you how the 
work has increased in each Depart­
ment and in each area. There is 
thus the danger of the increase of the 
workload leading to the danger of 
retrenchmentL There is no question 
of reduction of staff. The entire 
point is whether you are going to en- 
lorce reduction of staff under some 
pretext or other. I expect that the 
Railway Minister will make out a case 
with the help of Mr. Gadgii, but they 
must also understand that if such a 
thing happens, then they will have to 
be ready for something else for 
which they will have to 
be sorry at a later stage Let them 
not say that this is due to the Instiga­
tion of certain sectionss The Railway 
Minister stated during the course of 
his review that there were certain 
persons who were instigating the 
workers, meaning thereby the unions 
which he did nojt like. Of course, 
unions are not working for the liking 
of Mr. Lai Bahadur Shastri or his 
Ministry. They say that certain per­
sons are instigating workers to go on 
strike. Nobody can instigate workers 
to strike, but strikes will come if the 
workers are dissatisfied. To see that 
their dissatisfaction is removed is your 

Job. If you do not do that, there 
will be strikes. Nobody will guarantee 
that there will be no strike. If any­
body gives a guarantee, he will see 
that his, guarantee is not fulfilled. 
Therefore, the policy must be changed. 
Unless and until you change the policy, 
you cannot get the willing co-operation 
of the workers. I mentioned this 
matter when I spoke during the last 
Railway Budget, but there is no 
change visible. The same policy 
continues.

Now I wish to mention certain glar­
ing facts about the sufferings of the 
railwaymen with regard to 
quarters. Mr. Frank Anthony has 
already referred to this subject. I 
have visited several quarters. They 
are worse than cattle sheds. Mr. Lai 
Bahadur Shastri himself ac­
cepted during his speech 
that certain quarters should be 
idemolishedll There may be demo­

lition, but what) is the provision made- 
for construction? Only a crore of 
rupees for constructing quarters for- 
ten lakh workers. At present, not 
even 15 per cent, of the railwaymen. 
have got quarters. The remaining 85 
per cent, are U> be housed in one year 
and the provision made is Rs. one crore. 
With this, the Railway Minister wants 
to make the railwaymen fe l̂ that he 
has done his maximum for their bene­
fit.

Now, turning to victimisation, the 
hon. Minister in his speech claimed*, 
that h-.' nab been fair to the railway- 
mep. But what is the fairness? 
When the question of repealing the 
National Security (Safeguarding) 
Rules was raised, he never responded. 
He still says that he is not prepared 
to repeal them. What is the emer­
gency prevailing now for which you 
want to retain these rules? Instead 
of granting the reasonable demands of' 
the workers, meeting them and settl­
ing the differences with them, this, 
revolver, this pistol, is shown to th#̂  
workers. They' are told. you da- 
an}^hing against me. then this pistol 
will be used. You will be discharged’ 
from service under these rules.*’ It 
is with this intention that he is keep­
ing these rules there. I have given 
notice of a resolution and it is com* 
ing up before the House. I have asked 
that these rules must be repealed, and 
all those who are victimised must be 
reinstated. I appeal to the Railway 
Minister that he should come forward 
with a gesture by withdrawing these 
rules and reinstating all affected per­
sons. Without that, things will not 
improve.

The last point I have to submit is 
about the upgrading of posts ns per 
the recommendations of the Central 

Pay CommissioD. That Commission 
gave a big report running into 
five hundred or six hundred 
pages. It soid that Heaven was com­
ing to the railwaymen and Central 
Government employees. Both waited, 
but no Heaven came. Only Hell fol­
lowed I do not want to mention the 
names of the different categories of 
railwaymen, but I can easily show ta 
you that upgrading has not been done 
according to the Central Pay Commis­
sion recommendations. Hundreds and 
thousands of petitions are still coming 
to the Railway Board for upgrading. 
Take for instance, the glaring case of 
Station-masters. A Station-master 
is drawing Rs. 64, whereas the Guard 
or the Driver gets start on Rs. 80. I 
do not say that this start for the 
Driver or the Guard is enough. I 
would ask for more for them â ô. but 
wMl I do say is that the Station-
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masteii is not even put on a par with 
:a Guqid or a Driver. The Station 
master is to issue orders to the Guard 
or the Driver. According to the ins­
tructions, authority and permission of 
the Station-master only, the Guard 
or the Driver can move the train, but 
this man is started on Rs. 64. whereas 
a Driver or a Guard gets started on 
Rs. 80. I do not know how this ano­
maly continues.

 ̂Another thinK that I want to men­
tion is the discrimination exercised as 
between a matriculate and a non­
matriculate. A driver may be doing 
the same job. He may be a matricu­
late, and he gets Rs. 100. But if he is 

.a non-matriculate, then although he 
may be doing the same job, and hand­
ling the same engine and running the 
same train, he will get only Rs. 80. 
This Government is talking of aboli­
tion of English and encouragement of 
Hindi and things like that. I icnow 
the Hindi-knowing workers in Nagpur 
and Delhi, not to speak of the non- 
Hindirknowing workers in the south. 
These Hindi-knowing people are also 
getting Rs. 80, whereas the English 
knowing workers iret Rs. 100. I do not 
know why this discrimination still 
continu( s. This anomaly also must be 
removed. There must bo equal pay 
for equal work. This discrimina- 
tiqn must be abolished, and the 
principle I have mentioned .iust 
now should b? accepted. Representa­
tions havê bee:̂ n made severij] times, 
but there is no possibility on the part 
of the railways to change their method. 
There are several grievances of the 
railwayman. I , wanted to refer to 
them during the discussion in the 
Demands for Grants, but the reason 
why I referred to them now is this. 
They want to give a picture of nros- 
perity. I wanted to prove that there 
is no pxture of pros­
perity and there is only a picture of 
g lo^ . They may say. “Oh, you are 

will speak only 
like this. That Is why I auoted facts 
and figures to show how all their pro­
mises, and all the talk that they in­
dulge in, and how all their pronounce­
ments mane from the house tops are 

®^Pty phrases, because their own figures tell us so.

About the efficiency of the adminis­
tration I need not say much, because 
the Public Accounts Committee has 
done the job. Take the TELCO busi­
ness, involving some seven lakh^ of 
rupees. , Then, take the Swiss embez­
zlement. The less said about it 
the better. It is a shame. The whole 
officialdom which is responsible for 
iliis Swiss emfbezzlement must be re­
moved from the respective posts. The

individuals concerned should be pro­
secuted. They ^should not be allowed 
to touch even a bit of the papers re­
lating to the railways. How many lakhs 
of rupees have they embezzled? What 
is it that they have done? They ar^ 
all praise for this officialdom, and they 
are trying to catch the small fry, the 
clerks, the Station-masters and the 
rest, and threatening them that there 
will be a Parliamentary Enquiry Com­
mittee. But I do hot see why a Parlia­
mentary Enquiry Committee should 
not be appointed to go into tĥ  actions 
of this otficialdom, and see that the 
officials concerned are removed from 
the posts and action is taken against 
them. With this policy of supporting 
the officialdom, which is bureaucratic, 
and attacking the sTafT, you are not 
going to turn the corner. You are not

?:oing to improve the railways. There- 
ore, tafte tlie warning and change in 
time.
Shri K. K. Desai (Halar): I would at 

the outset like to pay my humble tri­
bute to the late Shri Gopalaswami 
Ayyangar, and his colleague Shri San- 
thanam, who during the last four or 
five years when they were in charge
of the railways were able to
manage things in such a way 
that today we see our railways in 
a sound financial position. The picture 
that has been presented to us by
Mr. Lai Bahadur Shasl̂ 'i is really
cautious. He has in my opinion under  ̂
estimated, to a certain extent, the per­
formance of the railways. When we 
consider a great national undertaking 
which is spread out throughout the 
country, i+/ is no use judging it by the 
results of one year or two years. Let 
us judge it trSlfT what has been done 
during the last five or six .years, ever 
since we attained our independence. 
We who had the privilege of being in 
this House earlier had criticised, and 
criticised very strongly, in the years 
1048 and 194.9 that our railways were 
under very deplorable conditions. We 
pointed out that the financial structure 
of the railways was such that it would 
collapse any day and that the railway 
finances should be rehabilitated. There 
were lots of arrears to be made up 
from the war time when all our rol­
ling stock had deteriorated, and be. 
cause of the war it was not renovated. 
That was the position in the year 1948. 
^ en  Shri Gopalaswami Ayyangar took 

0̂  the railways. Let us see 
what has happened since then.

In the year 1948, if my recollectioa 
of the figures is correct, we had got 
to our credit about Rs. 95 crores of 
Depreciation Fund. The previous two

t*** extentof about Tls. Hjyores had to be drawn 
*rom the Revenue Reserves. TJtat
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the position in 1948. Let us see what 
the position today is.

At the end of 1953-54 our Deprecia­
tion Fund will be somewhere about 
Rs. 102 crores. The Revenue Reserves 
will 6e about Rs. 35 crores and the 
Development Fund will be to the 
extent to Rs. 20 crores. All these funds 
have been built up during the last four  ̂
or five years as a Business proposition. '
I niust say without any fear of contra- 
dietion that our railways today are 
financially sound. The last four or five 
jears have been a continuous period of 
steady progress. Let us see what has 
been done during the last five years.
If we study the figures of the last five 
years and the rate of replacements 
that have taken place, we will see that 
We have spent no less than Rs. 225 
crores in replacing old locomotives, in 
replacing wagons, and in replacing 
coaches. And all these things have beei> 
done from the earnings during the last 
lour or five years. Now, this, in my 
opinion, is an achievement of which 
any nation can be proud.

I see the whole picture from 9 
different angle, somewhat as Mr. 
Anthony has said. Some of us may not 
claim so much experience of the rail­
ways as he does, but we have got 
some touch with the Railway Adminis­
tration. Some of us have continuously 
been on the Railway Finance Committee 
or Railway Advisory Committee where 
we have got some opportunity to study 
these figures. Some of us have also got 
^m e contact with the working classes 
too—6t course not in the same way as 
some others have got. So I personally 
feel that the Railway Administration 
has done well. The Railway Adminis­
tration are our servants, and it is no 
use decrying them in season and out 
of season. They have shown satis­
factory work. Something better can be 
done. It will be done. It is no use 
always telling them that they are not 
the friends of the country. What claim 
have I to be the friend of the country 
which the railwaymen have not got? 
They, have all helped to build up this 
great national undertaking in a co­
operative way. And we must look at 
all problems for the factual point of 
view.

The hon. Shri Lai Bahadur Shastri 
has in the course of his speech said 
that the earnings have gone down as 
far as passenger earnings are con­
cerned. Yes, they have gone down to 
the extent of about Rs. twelve crores.
It was natural. For, as he said, the 
Inflationary trend has sone, and there­
fore people do not like to travel as 
much as they liked to do previously.

But as against that we have to take 
note of the fact that goods earnings

have increased. If you compare it with, 
the figure for 1951-52 it is given that 
the earnings under goods traffic were 
Rs. 156 crores. But there is one entry 
which requires to be considered, namely 
Rs. 15 crores which was charged to 
coal in the matter of freight and other 
freight for stores. At the same time, 
the same amount was again debited in 
the matter of prices'. So the real goods, 
earnings were Rs. 140 crores. And thia 
year we have made some advance m 
goods traffic, and the earnings come to 
about Rs. 144 crores. That means that 
we have got about Rs. four crores more 
earnings under this head. For next 
year the Railway Minister estimates 
that we will be able to earn about 
Rs. 145 crores. I think it is really a 
conservative estimate. In the course of 
his speech he said that upto November 
the traffic showed an Increase, to the- 
extent of fls. 1.70 crores, but during, 
the next five months he thinks this in­
crease will be wiped out, in addition 
to a further decrease of one crore, thus 
a net decrease; of 2.70 crores will 
occur. The economic activities of the 
country during 1952-53 have been, 
fairly good. The production in almost 
all sectors of industry has increased,, 
and for all this production the raw 
materials have to be transported. So I 
think that as far as goods earnings are 
concerned we are making real progress 
and during the ensuing years it will 
continue, giving us more additional 
goods traffic.

It has been stated that quarters for* 
railway employees have not been built. 
It is true. Lasf year I also said that 
there is a lot of lee-way to be made. 
On the other side, the rolling stock 
also has to be increased. The loco* 
motives have to be increased. All these 
things have to come in, for which funds 
are necessary.

As I have said earlier, about Rs. 225- 
crores in the last five years have been 
taken out of our earnings for replace­
ments. Somebody said in the course o f  
the debate that the Plan amount of 
Rs. 400 crores will not come out. But 
the Plan period is already over to the 
extent of two years, and every year 
I think we have spent about Rs. 75 
crores each. For the third year we 
have planned an experiditure of Rs. 78 
crores. And with the figures for the 
next two years on a similar basis it 
roughly comes to Rs. 400 crores. So, 
at least as far as the Plan period is 
concernei. I think the railways will 
be able to lay by the sum of Rs. 400j 
crores.

But what I would like to say is thiŝ  
There have been demands for various­
railway constructions. These railway 
constructions should be accelerated- 
Wherever the areas are backward and 
economic activities are retarded due to
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laifk of nulwp.y communications, I 
think they should be given. The railr 
way quarters for the employees also 
ought to be built. Certainly the rail­
way employees cnnnot work with effl- 
cieney and vigilance unless they are 
housed properly. In this conneotion X 
would like to make a suggestion on 
the floor of the House. As I say, up 
to now, as a business proposition, the 
railways have been rehabilitated. They 
are in a sound financial position but 
we would like to make this concern 
still much better.
IP andit T hakur D as B hargava in

the Chair]
We have Kot in the Plan only Rs, 400 
crores 'but if we want more amenities, 
new lines, more wagons, more loco­
motives, etc., we will require a further 
amount. Where is that amount going 
to come from? I would suggest for 
the consideration of the Railway 
Ministry that it should put a develop­
ment cess for the next three or four 
years and this development cess can 
be properly utilised for all the ameni­
ties and facilities which we require 
for the economic growth of this 
country. I am placing this suggestion 
before the hon. Minister for his con­
sideration.

As far as earnings for the last three 
years are concerned, the gross earn­
ings for the year 1951-52 were about 
Rs. 275 crores. For the year 1952-53, 
the revised ^estimates comes to about 
Rs. 269 crores and for the next year, 
it is budgeted for Rs. 272 crores. The 
figure of Rs. 290 crores is creating a 
little doubt but this includes the 15 or
16 crores which we were paying out for 
railway freights. Therefore, it is more 
or less approximately the same per­
formance.

I welcome the announcement that 
a Committee will be appointed to^o 
into the corruption amonef railway 
men inter se and the railway men in 
their relations with the public. The 
old tradition of giving promotions or 
giving some selected posts to people 
who pay money to the higher officers 
is still heard. So. I would suggest to 
the Railway Minister that this Com­
mittee should go into all these ques­
tions. The railway corruption must be 
inquired into all its aspects. We are 
spending every year about Rs. 75 to 
80 crores for construction work 
chieflv through contractors and it is 
said that there is considerable corrup­
tion. How far it is true I do not know. 
It can only be judged by a sort of an 
enquiry I would suggest to the RaU­
way Minister to extend the terms of 
reference so that it may be known to 
whnt exletil the corruotion prevails 
In the railways in the matter of giving

contracts. That also will throw some 
light. Corruption should not be en­
quired in an isolated way, it should 
be enquired in all its aspects, there­
fore if the Committee is appointed to 
go into all these questions, I am surê  
within a short time, we shall be able 
to find out remedies to eradicate 
corruption. This is the only way to •
create a sense of fear in the minds of
corrupt persons wherever they are > 
working.

Now. much has been said about , 
labour organisations. I am connected 
wiUi one of the labour organisations 
which has been abused on the floor 
of this House. Mr.. Nambiar said that 
some organisation has not been 
recognised by the railways. I think 
there are certain rules for giving:,
recognitiion to a Union. If a Union
shows a membership of ten per cent, 
of the total number of employees, it. 
gets recognition. If Mr. Nambiar’s  ̂
Union has got that membership, I dov 
not think the Railway Administration,, 
according to the rule, would refuse ■ 
recognition to that Union.

Shri Nambiar: Rules have been^
changed.

Shri K. K Desal: I do not know
that. It is for you to prove. We are • 
not in a chaotic state in this country. • 
We are in a ŝ tabiKsed state and every­
thing would be judged by scrutiny and^ 
examination. The hon. Minister has., 
suggested that some sort of unity among, 
the two organisations at the Central 
level should come about. I may in­
form the hon. Minister that the Presi»- 
dent of the All-India Railwaymen’s 
Federation, Mr. Jaiprakash Narain and 
the President of the National Rail- 
wajrmen’s Federation, Mr. Shastriji 
had met some time back and I had the - 
privilege to attend that meeting and 
thev are thinking of creating some  ̂
machinery at the Central level so that 
the stwo Federations can work in 
unified way in dealing with the Rail­
way Ministry. I hope that in the near 
future what they have decided or 
what they are tak ing of deciding 
will be tangible. OT late we find that 
the approach and the technique of 
working of these two federations is 
coming neau each other and if their 
executiv̂ es decide to work together, it 
will be to the advantage of everybody 
concerned including the administra­tion

The relations between the railway 
men and the administration have, no - 
doubt, improved in the last three or 
four years and last year the Railway 
administrâ tion has agreed to a nego­
tiating machinery. The negotiating 
maciiinery has, to a certain extent, 
been working satisfactorily at the - 
Central level or at the zonal level but 
there is much to be desired at the ■
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xegional or divisional level because
people at the bottom have not yet 
•entered into the spirit of the negotiat­
ing machinery. At the same time, the 
Railway Administration has also agreed 
to appoint ad hoc Tribunals to deal 
with the disputes which have not been 
settled at the negotiating level and I 
hope the new machinery, thus evolved 
will improve relations. ^

One n\ore point and I have done. 
The Gadgil Committee has made 
certain recommendations regarding 
the merger of dearness allowance with 
pay. I reigret that though the report 
has been placed before the Govern­
ment six months back, it has not yet 
been implemented. I hope before this 
financial year is out, the Government 
will implement the recommendations 
of that Committee, WTtli tnese few 
words, I support the budget. I see in 
the bud̂ ê' a l̂ ’'î ?hter picture and not 
a 'gloomy picture as Mr. Anthony has 
put it. He has got the habit of seeing 
gloomy things everywhere because he 
is generally actuated by some narrow 
vision which he may have inherited or 
by wlik’h he m̂ ay have been clouded 
with because of his personal difficul­
ties here and there.

Shri Nevatia (Shahjahanpur Distt.— 
North cum Kheri—East): I congratu­
late the hon. Railway Minister for his 
very able and sincere speech befitting 
that of a Minister of a State which 
has as its goal, the fast becoming of 
a welfare State. It is the speech of a 
Minister conscious of his responsi­
bility as the trustee of the largest com­
munity undertaking of the Republic 
of India, conscious of the very impor­
tant part which this undertaking plays 
in the day-to-day lives of all our 
people. It is full  ̂of human approach,
I should say more particularly towards 
the labour employed in that under­
taking and also partially towards the 
passengers who travel, who are the 
customers. I use the words “more 
particularly” towards labour. Mr. 
Anthony, my friend, is not here. I 
hope he will be able to see the truth 
of my remarks when I quote these 
figures.

In the Five Year Plan, the provision 
made for labour welfare and staff 
quarters for 1953-56 was Rs. 15 crores, 
Rs. five crores per year. As against 
that, the provision made in the budget 
for 1953-54 is Rs. 897 lakhs, i.e.. 80 per 
cent more than what was provided In 
the Plan. The provision for amenities 
tor passengers in the Plan is only 
Ks. three crores while 123 crores 
PMsengers had travelled in 1951-52. 
It has not been possible for the 
Minister to provide more than Rs. three

crores. This is an Important
the question of passenger ameniti^
When our traffic earnings

are filoinig down and as tne 
oassenger fares were increased only a 
few years back, this question assumes 
a V a t e r  importance. While I would 
not lag behind any I^fson ^  ‘ he _ 
matter of labour amenities, I believe 
more attention has to be 
passenger amenities, especially when 
the law of diminishing returns hM 
already started so far as passenger 
traffic is concerned.

The capital at charge provided by 
the exchequer is Rs. 883 ctnre^ After 
paying four per cent, on the loan taken 
from the General exchequer ̂  the 
return is only 107 Pef. cent., 9-48 
crores. While it is true that we can­
not calculate the return like a profit 
making concern, still, it is a businew 
concern in the sen.se that it has to 
cater for its customers who provide the 
freight and the passenger fares. Look­
ing to the fact that more money should 
be available for ploughing back into 
the business, for the development of 
backward areas, this return is not very 
much. In the Five ■I’ '? ” ’Railways have to find out of their ^rn- 
ings and resources 320 crores. Even 
if all the funds were utilised, that is,
101 crores of the Deprecintion Fund, 
36 crores of Reserve Fu)>d. T9 crores 
of Development fund, making a totw 
of 156 crores, and also additions to the 
Depreciation fund of 90 crores, for 
the next three years at the rate pi 
30 crores per annum, the total would 
come to only 246 crores. Annual sav­
ings of nine crores for the next tare® 
years will take the total only to 2/:i 
crores, and therefore there will be a 
deficit of 50 crores. This is a serious 
matter, because, it would mean either 
abandoning some of the important 
projects for the backward areas or 
asking the exchequer to provide more 
funds. Instead of 80 crores, the general 
exchequer will have to provide 130 
crores. So, it is necessary that the 
railways should be able to earn more 
in order that they could provide funds 
for development, particularly, of the 
backward areas.

The question is how to get more 
funds for the railways. It is obvious 
that the maximum capacity of the 
general public to bear freight charges 
and passenger fares has been reached.
I do not think it would be possible to 
pass on any more burden to the con­
sumer, because, the law of diminishing 
returns will start with a vengeance. 
The real remedy woyld be to econo­
mise expenditure. I believe that is 
possible. Though some may not agree 
with me, I think that it should be 
possible {bo increase the output per
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man hour by better efficiency. More 
attention should be paid to reducing 
the consumption of storey and making 
^em run ior a longer period, and to 
efficient methods. The difficulties of 
the railways are obvious. They have 
got a backlog of over-aged wagons. It 
is mentioned in the Five Year Plan 
that by March, 1956, the stock which 
will require replacement is estimated 
at 2092 locomotives, 8535 coaches and 
47633 wagons. This is a very serious 
matter. To clear such a backlog is a

groblem. The greatest priority should 
e given to replacement of wagons 
and locomotives. Unless that is done, 

I do not see how the extra production 
which is going to be achieved by the 
Five Year Plan will be transported. 
There will be transport bottleneck  ̂
everywhere. Railway earnings will go 
down. People will wait for a few 
months. They will then have recourse 
to either bus traffic or lorry traffic or 
some other means, or the demand will 
go unsatisfied as has happened recently 
In the case of sugar. When the stocks 
could not be moved, prices went up 
to some extent. They have now started 
coming down. After aU. if a man can­
not get sugar in sufficient quantities 
for a certain period, he cannot make 
it up by eating more in the next period. 
It is necessary that largest amount 
should be provided for the replace­
ment of wagons and locomotives, and 
also additional wagons and locomotives 
should be provided. Otherwise, not 
only will the earnings suffer, but it 
will create serious bottlenecks in the 
way of the fjilfilment of the Five Year 
Plan.

I am grateful to the Railway Minis­
ter for making several new approaches. 
The appointment' of a Committee to 
go into the question of corruption is 
very significant. There have been 
genec;al complaints throughout the 
country that there is a lot of cor­
ruption in the matter of supply of 
wagons and various other matters. I 
hope this Committee will suggest ways 
and means of at least minimising if 
not eradicating this evil.

Then, there is the question of the 
development of backward areas and 
restoration of dismantled lines. So far 
as opening of new lines is concerned, 
I believe that the restoration of old 
dismantled lines should receive prior 
Tity. There are some lines which were 
dismantled during the First World War 
and the Second World War. They 
should be given the first priority. It 
is not the fault of the inhabitants of 
those areas that these lines were taken 
out. That was done for war purposes. 
Therefore, before construction of new 
lines are undertaken, these should 
receive priority. I know the case of 
one line which was dismantled during 
486 8 1.

the First World War in my consti­
tuency, Mailani-Shahjahanpur line. 
It was not the fault of the people of 
that area that there was no Develop­
ment Fund at that time. They have 
no proper roads. Still, that line has 
not yet been restored. I do not know 
if construction of that line will be 
taken up now. I do not suggest that 
important works should not be done, 
like the Mokameh bridge. They have 
to be done. I am told that without this 
there will continue to be a very 
serious bottleneck in the transport 
system of Northern India and that its 
completion will release a number of 
wagons and improve the working of 
the railway system. This work has to 
be given priority. But, taking an over­
all picture, I feel the restoration of old 
and dismantled lines should receive 
priority.

As previously stated there is the 
question of greater passenger ameni­
ties. Water supply at the various 
stations, and waiting sheds are the 
two most important things. I am sure 
that with the present Railway Minister 
we may expect an acceleration of pace 
in these matters.

The other question is how to get 
more output per man hour. I attach 
very great importance to this matter. 
While the Rajadhyaksha award has 
been very largely implemented, I do 
not know,—there are no figures to
show—whether there has been an im­
provement in the output or whether 
It has declined. It appears that a 
larger number of men had to be pro­
vided under the award; but I do not 
know whether the output has also 
progressively gone up. Expenditure is 
still mounting; fuel cost has gone up. 
Expenditure has to be reduced. I think 
that a saving of at least ten per cent, 
should not be very difficult. We may 
be able save about 20 rrores in this 
way.

Shri Nambiar: What is the sugges­
tion for effecting this saving?

Shri Nevatia: To give an incentive 
bonus to the workers and to fix a 
certain minimum quota of output. In 
these ways I hope it will be possible 
to effect a saving.

Shri U. M. Trivedl (Chittor): In
making certain remarks in the course 
of the discussion of the Railway 
Budget. I would confine myself as 
much as possible to the speech deliver­
ed by the hon. Minister. The first and 
foremost thing to which I wish to draw 
the attention of the hon. Minister is 
this: that the system,,of presenting the 
budget to this House must be changed. 
It should not be merely a Jugglery. It 
should be intelligent. It should be 
Intelligible not only to some expert 
sitting somewhere in some comer of
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the Secretariat, but to an ordinary 
la3̂ an who may come here. The 
budget figures as they are shown 
indicate that we have got certain fund 
known as Railway Depreciation Re­
serve Fund. Then, at the same time, 
because it is a Depreciation Reserve 
Fund, it must earn interest. These two 
items are shown as blanks. We know 
that there is a Depreciation Fund. We 
know that the Depreciation Fund must 
earn some interest. Yet, putting them 
down in the columns in the tabulated 
form we find that these are blanks. 
Then you start hunting. When you 
start hunting, at the end of the small 
pamphlet you find that there is an­
other table which gives you some
indication of what this Depreciation 
Fund amounts to. There you are
further shown what interest is earned. 
But, at the same time, another jugglery 
begins. We are told in the beautiful 
speech of the hon. Mhiister that we 
have appropriated as Depreciation 
Reserve Fund to the extent of Rs. 30 
crores this year, but when you look into 
this, you find that Rs. 47 crores are 
taken out of this Depreciation Fund. 
What is this? Why show this Rs. 30 
crores, and then take out Rs. 47 crores. 
I was just thinking that allocating
money year in and year out from
rp.llway earnings for this Depreciation 
B'und, we will go on increasing the 
Fund, but I do not know how this 
Fund is being utilized. At least if it is 
utilized, it must be shown in what 
manner it is being utilized. We are 
)U not Chartered Accountants. We 

necessarily do not know all the various 
methods of accounting, but at least we 
know as ordinary men of the world 
how we spend money and how it 
comes into our pockets. We must be 
told in a clear manner without jugglery 
in what manner the income of our 
railways is being spent. And whenever 
such a budget is prepared, and such a 
pamphlet is issued, i f  must be shown 
how this depredation is being adjusted 
and what income is there, and if there 
Is an income from interest, it must be 
shown in the gross receipts of revenue. 
Why has it not befen shown here I 
wonder.

The hon. Minister has told us in his 
speech that we are hjaving locomotives 
piroduced at Chittaranjan. I am told 
we have not reached the production 
which we desired. We are further told 
that metre gguge engines are being 
manufacturedov Tata Locomotives, 
but we And that the speech is silent 
entirely on the question of the Ajmir 
Loco Shop closing down its production. 
What has happened to the Ajmir Loco 
Shop? What was it producing in 1921? 
What was it producing in 1931? What 
was it producing in 1938? What is 
happening there? I have learnt from

many reliable sources that what is 
happening there is that the workmen 
are not working. Out of eight hours of 
a working day, they do not work even 
for one hour. Why this condition? If 
they can do work in Tata Locomotives, 
why not here? I am further told that 
when they come in the morning, they 
come late, do not do the work, staî t 
smoking and chit-chatting, and from 
two o’clock each one goes with a “lota*̂  
and gets to the latrine awaiting his 
turn to answer the call of nature. 
(Interruption). This is happening
twice a day. At four o’clock they again 
go and wait for tea, taking their turn. 
What is this? Is our money to be 
squandered like this? The hon. Minis­
ter must wake up—not only wake up» 
but take the House into his confidence, 
and \mpress upon the Members of this 
'House also the necessity to co-operate 
with him and get these men to do the 
work they are asked to do. Not that 
we should sit silent. It is not the fault 
of the Minister alone. It is our fault 
ah:<'. AHcntion n^ust be paid tn th.*'' 
which I find is entirely lacking.

•The Railway Minister says in his 
speech that they are trying to improve 
the method of checking pilferage. And 
whenever the question of pilferage 
comes, the only thing that is men­
tioned as remedy is to increase the 
staff of the Watch and Ward Depart­
ment. What is this Watch and Ward 
Department doing? It does nothing. 
What is the Soecial Railway Establish­
ment doing? Nothing, except that it is 
travelling in First Class although 
entitled to Third Class. That is the 
only thing that the Railway Police 
does. What does the Watch and Ward 
do? It is simply waiting for an opport­
unity to pilfer something belonging to 
the Railway. Go to Ajmir. Wnlk in 
the streets of Ajmir. You will find 
proen '•oxino i in the Wester^’
Railway, marked “I.G.R.” . being sold 
in the open market everyday. The 
Police know that. The Police sees this 
being .sold at the Railway Station, but 
there is nobody to apprehend anv thief 
for stolen property. Go to Ratlam, 
Indore. These 24 volts bulbs usable 
only on the railway and not else- 
wh»̂ re, not useful for our voltage 
either for 230 or 270 volts, are avaiV 
able at a far cheaoer rate than the 
manufacturer can supply, in the Rat- 
1am. Ajmir, Indore markets. Give 
them an order, and the man openly 
tells you:

3fW 3TTT̂  t  «(Vf3tT̂ . TW 
w wm m  iTTWT i

Mr. Chairman: Who purchases themT
Sbjrl U. M. Trtvedi: The thieves. The 

suppliers are the Railway employees.
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This goes on with the connivance of 
the Railway Police, with the conniv­
ance of the Watch and Ward. How 
are we going to tolerate this state of 
affairs? And the only remedy sug­
gested is to increase the number of 
the Watch and Ward people. I say 
“No’’. Look at the example of the 
Rajasthan Railway. There was only 
one chowkidar on the whole Railway 
of 167 miles, and there used to be no 
pilferage. There was direct contact 
between the officer and the smallest 
man on the line, and that kept hi^ 
honest and kept him straight, but here 
the whole thing goes on -like this.

What does the Railway Police do? 
You will be surprised to hear every 
day the talk of the small fry, the Con­
stables and Head Constables, as to how 
many “Murgas** they are able to send. 
What are these “Murgas”?—Cocks, 
we human beings whom they want to 
send free, to shove into some compart­
ment and take the money. How are 
we going to check this?

I am proceeding with a human 
touch, and I am asking the hon. Minis­
ter to have a human touch. I was just 
reading in this booklet issued to us, 
“Towards Better Travel” about “im­
proved drinking water arrangement” 
at Page 27. I was reading all the 
stations mentioned, and I found the 
name Shamgarh. I will tell you where 
it is, and how it has come into exist­
ence. This is merely a fuelling station 
and a watering station for the Frontier 
Mail. Hardly seven passengers per 
day are booked from this station. 
There are two water taps there. There 
is a big ice factory for the railway 
employees there. No passenger alights 
there, or gets intp the train, so to speak. 
Fifty miles away, there is a station, 
Srichattarpur. At least 350 passengers 
per day get into the train at this 
station. There is no water tap at this 
station. There is no water man. At 
Shamgarh for whom are you going to 
supply water? Why this waste of 
money? I say study the problems your­
self. Do not leave it to these officers 
who themselves do not know much 
about things and local conditions. A 
big waiting hall was built at Mansaur 
for Third Class passengers. Not a 
single passenger is seen there as soon 
as the trains depart. What for is all 
this done? Simply to put the money 
Into the pockets of the contractors. 
We are not going to tolerate this state 
of affairs. It must be mended, and the 
waste should be prevented.
5 PĴ .

Now. we are talking of amenities. 
But what are the amenities provided 
for the public? Did you study the 
problem, and then give these amenjr 
ties, or do you * merely replace the 
old latrines with freshly-built latrines. 
Are these the only amenities to which

the people are entitled? I foimd that 
masonry work which could have lasted 
for a hundred years was destroye*̂ ? 
and new rickety latrines built up. A 
whole set of bathrooms have beeo 
built, with letters ‘Bathrooms' written 
in English, but they were locked, and 
there was no bath at all. Why should 
not these ordinary facilities to the 
ordinary passengers be made avail­
able?. Now let us look to other ameni­
ties—the trains connections. Take for 
instance a connection at Jaipur I 
have been looking for the last two 
years to a revision of the time-table 
of trains at this station. There is a 
train that leaves for Ajmer at 5-34 
p.m., and another train carrying pas­
sengers from Reengus side arrives ^  
5-45 P.M. and the poor passengers 
from the latter are made to miss on 
account of just eleven minutes, the 
train connection to Ajmer and wait 
for the next train till two a.m . There 
should be amenities not only by pro­
viding new latrines, but by having a 
look into the arrangement of the time­
tables of train services, and by seeing 
that the people are given the facilities 
to get the train connections without 
difficulty. The same trouble is ' there 
at Mathura, Bhopal and also at Agra. 
The whole thing must be studied 
thoroughly and well.

Then I come to the. licensed tele­
graph offices. All the railway stations 
have got licensed telegraph offices, 
and telegrams must be acc^ted there, 
but if you try to hanB over a telegram 
for despatch to another station, the 
station-master refuses to take In that 
telCigram, and in ninety-nine out of 
hundred cases says:

^  ^  I
That is what he does. At night-time, 
when he goes lo sleep, he does not 
want to be disturbed, so he puts a big 
stone on the dummy. .This Is what I9 
going bn in these licensed telegraph 
offices. Even this little amenity is not 
available to the public, on account of 
the attitude taken up by the station- 
masters. Sometimes when poor people 
go to buy long distance tickets, they 
are never issued such tickets, If the 
ticket  ̂ are not printed and they say:
5^0 '5nr? i

How can a single man going all alone 
with all his luggage, get his ticket, 
and where will he leave his luggage, 
when he has to buy the ticket at the 
next jiiriction? Then again, if he has 
to travel 500 mfles, and the junction 
come  ̂ within 94 miles, he is not 
allowed to travel by the bogie marked 
‘For 300 miles and over*. All these 
things require to be studied carefully. 
The time at my disposal is very short
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and 1 know that you cannot allow me 
all the time that 1 may need, but I 
can speak this mudi about this rail­
way problem, as a man in the street, 
who has studied closely these pro­
blems, that these things should be 
attended to by the Railway Board. I 
am not here delivering a political 
lecture, and I do not need it either, 
but from the common man’s point of 
view, I find that these are the real 
difficulties, and I will therefore request 
the hon. Railway Minister to look into 
these things personally, and see that 
these railway officials are made to 
work honestly. That is the one thing 
which I would like the hon. Minister 
to do.

Shri Damodara Menon (Kozhikode): 
Sir, Mr. Khandubhai Desai spoke of 
the decrease in the gross receipts on 
our Railways and said that after all 
we have not lost much. He said that 
even, though passenger traffic in both 
the upper and the lower classes has 
shown decrease, still it need not be 
looked into with any concern. That 
seems to be also the attitude of the 
hon. Railway Minister. He has explain­
ed that this decrease is due to the return 
of normal economic conditions, when 
the inflationary situation in which the 
country found itself sometime ago is 
now coming back to normalcy. Thus 
he has also exhibited this attitude of 
complacency. I agree that in this 
matter, a few crores of rupees of loss 
in earnings in a national undertaking 
of the magnitude of our railways is not 
a very serious thing. But we must look 
at the economic situation in the 
country today, and try to study the 
reasons that led to this decrease in pas­
senger traffic*, .more carefully. It is 
well-known that the purchasing power 
of both the middle and the labour­
ing classes in this country has 
gone down considerably, and there 
is unemployment everywhere in the 
country. It is also well-known that 
the price of raw materials is ^oing 
down, and our export, trade is also on 
its decrease. All these things show that 
there is some room for concern in this 
decrease. It is not after all a normal 
trend. The Railway Minister in his 
soeech made it appear that this down­
ward trend was not altogether unanti­
cipated. I do not think that it is a 
correct claim that he has made. If the 
Railway Administration really antici­
pated this downward trend in its 
correct perspective, I cannot see why 
they provided for such a huge surplus 
in 1952-53, and actually realised only 
about Rs. 14 crores less. Either there 
must be something wrong in their esti- 
.nates or in their calculations. It is 
therefore not correct to say that they

did expect this downward trend. It 
came almost unexpectedly. We must 
examine it therefore more carefully. It 
is my contention that at a time when 
the passenger traffic was showing a 
downward trend, the railway adminis­
tration thought of increasing both 
freight and fare rates. In 1952 this in­
crease was there, and it is correct to 
some extent to assume that it is because 
of this sydden increase in the freights 
and fares rates, that passenger as well 
as goods traffic, has shown a downward 
trend. If that is so, I would request the 
hon. Railway Minister to consider this 
question of fares and t r ^ c  rates de 
novo and see whether it is not possible 
for us in the existing economic situa­
tion in the country today to revise the 
rates. That may probably help to solve 
•the problem. When I am on this ques­
tion of the downward trend of railway 
earnings, I see that there is consider­
able force in the charge that the Rail­
way Administration is not bestowing 
proper attention on the question of 
economy. Several hon. Members here 
referred to the report of the Public 
Accounts Conmiittee, which was placed 
in our hands, a few days ago. That re­
port contains some very stringent and 
caustic remarks, containing criticism of 
the manner in which wastage and 
other irregularities are committed by 
the Railway Administrations. Having 
cited several instances—I do not want 
to go into the details, and I hope hon. 
Members would have read them mostly 
—the Committee urges that the Rail­
way Board should once again, draw the 
attention of the Railway Administra­
tions, to the observance of financial 
checks, safeguards and the applicatfan 
of rigid financial control. From this 
remark, it appears that this matter 
was brought to the attention of the 
Railway Board earlier also. So. this 
is the second time they are doing 
these thmgs. I want to know from 
the hon. Minister, what action has 
been taken in this matter. Are we there 
only to throw mud when these are point­
ed out, and then blame these people’  
Are not the Railway Board as well as 
the other responsible officers of the ad- 
mmistration taking particular care to 
see that the wastage pointed out by the 
Public Accounts Committee, is not re­
peated again? This matter has been 
♦brought to the notice of the House seve­
ral times. Mr Gadgii in his .speech 
pointed out that there is inflation of the 
superior services of the Railway Admi­
nistration. This is an item of economy 
which must receive really serious con­
sideration. Why should there be an in­
flated service? We are saving that the 
country is suffering*from inflation. Can 
we not set a standard in regard to the 
services at least? It is also unworthy
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that it is in the superior grades of our 
services that this inflation takes place. 
Whom are we going to help by this? 
When I speak of economy I do not mean 
to suggest that there must be stringent 
retrenchment in services as well as 
workmen. That is not my point. But 
wastage must be prevented at any cost.

Now, when I am speaking of this, I 
am reminded of the Railway Centenary 
Celebrations which we are going to have 
in about a week’s time. Sir, we have 
every reason to be proud of our rail­
ways and its achievements and we must 
celebrate it in a fltting manner. I have 
no doubt about it. But I And that about 
Hs. 18 lakhs are going to be spent on 
these celebrations and the exhibition 
connected with it. Now the Railway Mi­
nister advises all of us to tighten our 
belts so that we may »build for the fu­
ture. Austerity is advised everywhere. 
And then we find that Rs. 18 lakhs are 
going to be spent on an exhibition here. 
Now this kind of celebration in my opi­
nion is really extravagant. When the 
country is passing through a period of 
crisis when austerity is necessary in all 
sections of our economic activity, are we 
to spend Rs, 18 lakhs on a celebration, 
even though we may very much like it?

Just as I was coming to the House I 
was told that an officer, a Publicity Offi­
cer, for the preparation of a brochure 
for this exhibition has been appointed. 
He has been taken from outside. He is 
a journalist. I have no quarrel with that 
gentleman. But I am told he is going 
to be paid Rs. 10,000 with all allowan­
ces. Why was it necessary for the Rail­
way Board to appoint such a man for 
the purpose. Is there not an Information 
and Publicity I^partment in the Gov­
ernment of India and are there not men 
of ability and merit there who can 
handle this work? Why are we embelli­
shing our establishment in this way and 
showing favour to the people outside 
when there are men in the Government 
of India who are capable of doing the 
work better. I am pointing out this ina- 
tance with a view to drawing the atten­
tion of the Railway Minister to the fact 
that there is a lot of truth in the criti­
cism that there is wastage and improper 
use of the public money. I am reminded 
of an expression used by the Public Ac­
counts Committee. They say that there 
is careless stewardship of our public 
money. That is the charge levelled 
against the Railway Administration. I 
want them to answer that.

I come now to another aspect of the 
•railway earnings itself. The hon. Minis­
ter has referred to it in his speech. I 
am speaking of railway road competi­
tion. It is my view that proper atten­
tion has not been paid to this prob­
lem. There are many places in India 
where wasteful competition is taking

place between the railw^s and the 
road vehicles. We are having a planned 
economy—at least we are moving to­
wards a planned economy. Now wasteful 
competition is inconsistent with the 
idea of planned traffic. I know that 
sometimes even railway timings are 
manipulated with a view to helping 
some of the motor services. In my own 
place in North Malabar I know that 
railway timings were so arranged that 
almost all the passenger trains, with 
the exception of one or two, ran at 
night after ten o’clock and the busy 
traffic in that area went to bus servi­
ces. I think recently some change has 
been made; but I have not had any 
occasion to study it. If this is the way 
in which this problem of rail-road com­
petition is going to be tacked by the 
Railway Ministry, I think there will be 
a lot of national wastage, not to speak 
of loss of earnings to the railways.

Let me now go to the question of 
passenger amenities. I am glad that the 
Railway Minister is trying to tackle 
this problem. But he himself has been 
very modest in his appraisal of the 
problem as well as in his promises to 
the public. He says that gradually, in 
the course of a number of years, mini­
mum amenities will be provided in al­
most all railway stations. But this kind 
of slow progress will not do. People are 
getting impatient. We want at least 
ordinary human comforts to be provi­
ded for passengers. I know that there 
are many railway stations which are no 
better than cattle-sheds. Very near 
Calicut there is a small railway sta­
tion where I have been seeing for a 
long time a dilapidated Third Class 
bogie being used as the station. As you 
know in Malabar the rain fall is very 
heavy and there is absolute necessity 
for covered platforms. But there are 
only two platforms where this amenity 
is provided. About the lot of the Third 
Class passengers, I do not want to say 
much. Everybody knows it. I do not 
deny the fact that some attempt to 
improve it has been made.

The hon. the Railway Minister said 
that the abolition of Class I in the 
railways is a move towards abolition of 
class distinctions. But as Mr. Prank An­
thony pointed out you cannot speak In 
terms of abolition of class distinction 
on railways when in the place of the 
First Class carriages you are going to 
substitute air-conditioned coaches. If 
anything the distinction is only niore 
aggravated. It Is not my Idea to criti­
cise this move. It is a step in the right 
direction, provided the abolition of 
these distinctions results in the provi­
sion of better amenities both to the 
Second Class as also to the Third 
Qass passengers. Its usefulness can be 
tested from the point of view whether
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it is bringing better travelling facili­
ties to Second Class and Third Class 
passengers. If it is not capable of ful­
filling this objective, it is better we 
give up this idea and we need not try 
to hoodwink the public .by saying that 
We are trying to abolish class distinc- 
Mons.

There is great necessity now to see 
that passenger amenities are increased 
and more provision is made for that, 1 
find that the Railway Minister hais not 
set apart any portion of the surplus for 
the Revenue Reserve Fund. That is a 
good decision because, in my opinion 
there is no necessity for continuing 
this Revenue Reserve Fund. I would 
even suggest that the money we have 
in that fund must be utilised for pro­
viding amenities to passengers and al­
so for making travelling conditions 
more comfortable to passengers.

Now, in this connection I want to 
say that it is now time for us to con­
sider a revision of the Convention 
Resolution we adopted in 1949. It is 
clear that the resolution need not stand 
in the way of our decision to allocate 
funds for passei^er amenities. It is 
also necessary, in view of our falling 
revenues, that our contribution to the 
general revenues, may have to be re­
duced. Also, I find that some of the 
provisions of that resolution are not 
applicable now. They have fallen into 
disuse, especially the provision regard­
ing the constitution of a Standing Fi­
nance Committee for Railways. There­
fore, it is time that we reconsider that 
resolution and re-allocate funds that 
are at our disposal as a result of earn­
ings from railways. In that realloca­
tion, I am of the view that 
definite provision must be made for 
passenger amenities.

Pandit LingaraJ Misra (Khurda): At 
the outset in spite of whatever remarks 
have been made by Mr. Frank Anthony 
and others, I congratulate the hon 
Minister for the generally acceptable 
budget that he has presented, particu­
larly for the nice and elucidating 
speech that he has made depicting the 
overall picture of the Railway Admin­
istration in the country. I read in it a 
keen sense of service to the people, of 
sympathy and fairness to his staff and 
workers and his alertness to keep pace 
with the Five Year Plan for the recon­
struction and development of the 
country.

I would confine myself only to cer­
tain claims and suggestions that I had 
put forth last year during the discus­
sion of the Railway Budget. I must con­
fess that this budget will be received 
in Orissa with mixed feelings of many

diBappoin.tments and some satis£ict|oo.
I had last year pressed for the estab­
lishment ot a port at* the mouth of
Mahanadi on the Orissa coast and 
double-tracking the coastal line from 
Kharagpur southwards. I find that 
these suggestions have not received the 
urgency of consideration that they de­
served. I do realise that big schemes 
like these are not easy to be accom­
modated immediately. But I do hope they 
will not be kept in cold storage indefi­
nitely and that they will be taken up as 
and when circumstances permit.

I am very glad to find from the 
speech of the hon. Minister that a new 
lineisproposedto.be constructed to the 
mineral areas of Sundargad, Keonjhar 
and Sambalpur Districts and they are 
proposed to be linked up with Sarnbal- 
pur. I understand the representative of 
the Government of Orissa has success­
fully pressed the claims for opening up 
the rich mineral and forest areas of 
Orissa in the last meeting of the Cen­
tral Transport Board, and that the 
Board have recommended that one of 
these lines should be included in the 
Five Year Plan. I hope, however, that 
the reconnaissance survey will not be 
inordinately delayed and construction 
work will start very soon. I must in 
this connection suggest that this pro­
posed line should be linked up with 
Talcher in order to provide an easy 
and direct communication between the 
eastern and the western districts of 
Orissa.

I had last year pressed that the 
MiddV English School at Khurda Road 
be raised to the status of a Technical 
High School. I had some correspond­
ence with the Deputy Minister of Rail­
ways in this matter and had been as­
sured that it is receiving careful con­
sideration. But I am surprised to find 
that in tEe Railway Ministry there is a 
tendency to shirk responsibility so far 
as providing educational facilities to 
the children of their staff is concerned. 
In their publication—Thdlan Rallwaya, 
1951-52’—at page 88 I find it is very 
pathetically regretted that their 
attempt to shirk responsibility and to 
transfer these schools to the States 
havp not materialised because of the 
unwillingness of the States. I am really 
surprised. Of course, I cannot speak 
with authority or exactitude regarding 
the other States, but so far as Orissa 
is concerned, the responsibility of pro-, 
viding secondary education to all 
children in the State has never been 
assumed by the State. The State main­
tains only one High English School at 
each district headquarters. All the other 
numerous High English Schools are run
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by local initiative. Of course, reason­
able grants-in-aid are provided by the 
Government. I fail to understand when 
all other industrial concerns— b̂ig and 
^mall—are expected to provide facili­
ties for education of the children of 
their employees, why the Railways, 
which is the biggest, single earning 
concern in the country should try to 
iihirk this responsibility and throw It 
on others who are less able to bear it. 
I am, however, glad that the hoa. Minit- 
ter has assured us in his speech that 
■“the existing Railway Schools will be 
maintained and maintained well.’* I 
wish he bad also added that they 
would be improved to fall in line with 
the educational policy of the country.

About a few weeks back I had read 
a Press report in which the Railway 
Minister himself had advocated intro­
duction of technical and vocational 
education in the secondary stage of 
education. I had therefore expected 
that he would start providing these 
facilities as far as prossible in some 
of the institutions imder his own con­
trol. However, I would request him to 
give his attention to this very impor­
tant and urgent reform in our educa­
tional institutions and do somethig in 
the matter in the next budget at least.

The next thing I would draw the 
attention of the House to» is that last 
year while supporting the proposal of 
Government for the regrouping of the
RaiJways, we had very emphatically 
urged that a Divisional Headquarters 
should be "located within the State of 
Orissa and that the existing offices of 
the District Engineer at Cuttack anid 
the District Commercial Officer at 
Khurda Road should not be shifted 
elsewhere outside the State. But a few 
days back I got a communication from 
the railway employees at Khurda Road 
that there is a .surreptitious move to 
shift these offices to Waltair. I immedi­
ately brought this to the notice of the 
Railway Minister and I have received 
a note from his Ministry saying that 
the matter is receiving attention. This 
is a matter which has created a con­
sternation not only among the em- 
plyees but amongst all sections of thi* 
public in Orissa. I would urge on the 
Railway Minister to give us an assur­
ance that no such move will be enter­
tained or encouraged.

With one more request I will close 
and that is on behalf of the Harijan 
railway employees of Kharagpur. Kha­
ragpur is a colony which claims a 
Harijan population of about 7,000 or
8.000 people consisting Oi the railway 
employees, their deoendents and fami­
lies. Some social workers there have 
organised these people in one associa­

tion and they have built a club house 
of their own where they have a reading 
room and where they carry on some 
recreational and athletic activities. 
They have also a dramatic club. Well, 
this particular site is now required by 
the Railway Administration for some 
other purpose and the General Manager 
of the Eastern Railway has offered a 
grant of only Rs. 2,000 to be spent 
through a railway contractor in build­
ing a small room tor these people. 
These people entertain a grievance, 
that they have been deprived of their 
legitimate share of the grant which is 
annually made to the staff for recrea­
tional activities. The bigger bosses, the 
officers—the second and third clags 
officers—appropriate the whole amount 
for their own clubs and institutes and 
these poor people get nothing. So they 
have now approached the Railway Min­
ister through the Commissioner for 
Scheduled Castes and Backward Classes 
to give them a munificient grant and 
place it in their hands so that they may 
augment dt by their own voluntary 
manual labour and cash contributions 
and have a decent building of thw  
own. T hope it would not be very diffi­
cult for the Railway Minister to set 
apart or to ear-mark some decent sum 
out of this year’s grant to the Eastern 
Railway for this purpose.
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^ d l 5 f*f> ^ 1̂ '’ i^l^ yicft 5 I

«r^ TTiFPTH w iTV lijfr % $Rnr vt 
ijl 5 fw  55in^ 3TT t', ^
(q^it. ^  «i«iwl ^  H'FTOT ^  T̂ T %, Ŵ iw 

^  ^ ^  ^ ^  ^  *i>ie ^  T^
f i  5*nt

gpfhr TC ^  snnvTsyfT 11

■w % m m ^  ?T5TT r̂ vrrm 
^  ?*\o 'IT *niT ^  *TT 5 ^

t  ^»H n:?r% anT V^<nft?raRf»^ifV
5^51^ t.
r̂ inj sr  ̂t  ^  5^ VTPTT t  •

*rC 5^ ^  3pJ-
R̂TFT >FT vm  5ft ?P|; ^  ^  5nmT

jan «rr ftl+H n̂r ? v t r  tt fn^M 
5*rT I w  If? ^ift <ft arvCT lit
^ Pf 'TT 5^ ^ ’IT, Pf»5 ^ *1^ *P̂ »TT 
■̂ iTipT f  ^  jn^rfininT ^
^  ft̂ iT srnr, v ftfr  ^  ®tr 
TT TT w ^  aftr ^  "#ir
•T  ̂^  fk p r  ^  ^n»fi 3 p ^  ^  I ^  
^Vi arRTT ^  5 ^  ^  WRT «̂ (csi 

^  m w«i{ % ?K  snr ?pf ^  
yi$t( ^  5W ^  ^  ^ sftr fw *̂sr
aftr 5f%*iT ftMt I ^  t

J|?f 1!t^ oqqriiq ^  qj
T?r t  »J5t %y arrê ft
^ ^ t ' l  W  >FT ^  «FKor 5[^ I  ft;

?»Tft spft'#3ff ^  t
^  ^  ^  *Ft 3IT^
% f ?  y»f^w € T ^  gr«»t|
I 'l  .

? f t ^  ^  t  ^  ^  
% (B u dget) ^  5Tf ^  55T^
V T R  VT t ,  ̂ W t  5 :y  garr

f«F gt!T #■ 5in)̂  ^  ?ft ? r t ^
55T«  ̂am# ^  JTt̂ n̂  (program m e)
51^ t  I t  apR ^  *Nt ^

5Rt̂ !HT i  f% spft^ ^rfl^ 5TW
p r n : * f t ^  ^3m ^  t  aflT
>3̂  3ii«ii  ̂ w«i*i«i >̂rtT 1^
55m % t  3ft 5nire ^i<t-wtT-vHt^ 
^  ^  «PT ^rrer f̂ r̂ îireT ^
an^T^tt I ?int 
f t #  f f  t . ^  ^ ^  51^
^ I 5W "STiv ft^TT TT aftr T*T ^
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^  ^  m m  t ,
'TPTdl jj f  ^  ^

% 8JWRT
^  I 8nTT ^  ’fw

(survey) tt arrr aftr siff «ftr
^  arwf at fii’TT ^  *1̂  Pf 

iprfTr ■n'HT •t’ttw % *̂ik i

« TNir<4» ^Tppy v m  ^  g n w  i
% ^̂pWTT % fw«J Tffr
WTVft Vr îw*fl*i f  I

iTRT t  Pp ar̂ r 5n> t*5̂  ^ 
’rftr ^  f  STRR
jpft Tt afto t̂'o ariTo ^  jtr ft  ww
5ynpT ^ *1̂  (*1̂ 1 
t i

^  f  I 4' T̂Prar 
%  ^ r̂ iftST S|ft fiRR ’T?
f ,  ^  anr ift w t  t?:
TT ITT 'T2  ̂ 'TT ?5ST SR
tpp *T 3 r^  ^  I  I ^  % 55Wf 

^  W ?H!?[ ^ «c»> ^  3TRT M«ai f  f*P 
3rr%T ĝ T vt ^  Ir ^  % fw^
rft 5THT ^  t.
(magisterial checking)
5?»nf ^  ^ 9 ^  (Fine) ^
'T5?TT 5 JTT 3^ T̂PTT f  I ^
vnr'T^ tctt ^T^ TT *r5f^
*T5^ ^ I ??T fWT ^TT ^wi^ ^ ft) 3PIX 
firr^ ^  t ?TP̂
(Branch ) t?: 5ft ^̂ rnr ŷ r
% Ptr srm ^  (shade) i»5TT!T 
^  Mi»̂ rn-hdr ^t»rf t  ®fk 
( Road side ) Ŝsnff <tt i>ht 
?r*TT9 3TT t, ^  ^  ®tt;t srT*T*
fipRrr ^  ^Tf^ I 4 11̂

fv  VTW 5T ^ p R  iftr  v t  W  T T #  

% ^  T t  >fr JiTJr?:€t(priority)f*T?i!fr 

I a P R f f 'T T f t l^  

aftr ?«Tf ^  w«T ^  >fty viT TTH ^  
vrtw  ^  3im<n ?fT ^  r̂ 5JTFU 'fiiw  
^  I

ftnr vt ^  ^  ^  w rm r  ^  fl[fw  
^  ^  ^w?ft t  I t?»if ^

artrrrspT>TT%■
>ir4H'K 5<.i»fl art® ifto STTTo 

5nTT<TTipfr3nn[i| I onff^^imnRr 
% 'T«n# ^ TT W 'H  »R? ^  sfTffr 
f t  TRt^^rnrrvTflrTfI 
5TT̂’T vt »T«^ 3̂|K WTT HITT ^  
SiV ^  " îw fVTT SfT H+rti 5 I

3RT; Jttt 5?irT  ̂ ft: ftfTT w anffr 
^  (survey ) t o  ftm smr ftr

ft’a f̂f I >5^
^  wrftrRT simrJT |̂*tt ?iW ^  
5^^8ftr fip5??TT̂  % 5[5p Jiĝ  ̂  ̂ tttt 
^ ^  % artr w  5n!5 T̂ T̂PTfT t  ft5^ 
m w iw  % ?rm^f ^  ar»n  ̂ a r ^  t t  
T?T5. S ^ ’TrWTZTT̂ ŝrnT’ft' I ■̂'̂ +'iĵ lT 
-fti 3T»T’’ wnrr ̂ ft 555 ^  r̂riT sftt 
3TR TTTT?3rpT̂ T'r!T>mT frn'TfTT 
( pr>duction minister ) m̂ sr
^  % OT5f ^  #
^T? '̂t"i4( ffl<1 ^  r^^i Tî .'fl ’T̂ ’ft
<T T̂*T5T?TT  ̂ftr ^  Ir ?TT̂  ^  ?5T5ff 5JTÎ  
jmr fWT ftr 5n^ ^YfWrv|sR 
(Administration) *pt 
(Transport) ^  r̂fer ?> srrjrrT t 

T̂T'S SffiT t
«T^ >i4<.l ?  I
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W ??RT f«rf*R5T

5̂TT ^  I

R«? ( ŝTPW- , 
■*»«r) : ^  •

t  ^  5*>T̂
m v h v if^ g f t^ ^ iis rT  (Budget)
^  ^  -d#  f^m7:(Rosy picture)

3fr ^  <jo # «m  irraPTRT 
n  *TTCr f ,  vjo * 1̂  5 ,
^  f f  t
^ 5yr̂  3TRr>fV ^nr aflr

ryrer (Refugees) ^
^̂ TT f ,  3RT JT? r^'5«tin ^  ^

P i ^  (Rosy picture ) snfr 
f t  5ft ^ ^  ^«rft

w T t^
(Rosy picture) ?> 1 1

in?r, sfrnr ^  m«r, ^«nft ^mjir 
 ̂ ^  *f>̂  f r  <̂.'H>1 *T^ ^  I

^  ^  (Budget speech) w 
^ f r n j r T t ^

(extend)
^  *nft, *ft  ̂ aftr <̂iv9

<j4i|»if 'TT aftr 
i  I 5 inrj JT5  >ft Pffin: (Rosy 
picture) '

4
?rw ^  ?rw ^«rft ^

(time) % JTT̂ fl' ^  I ann: ?*r ?nf
^  ^  5ft *nwT ^  f%

WI^ TT <Jo 
<TT ^«?ft «ft I Uf 5i^ f  f% arrJT V9«
<rr (7 7 per cent trainB)5 t^

5Tf*r Tt ^Wft f  W*ir<T J(NT fIT 
^  (war) % ^nw vr irtr «rreflraĤ  
(partition) ^  m v  vr «p? 
?ft f«p v^f(  ̂«n^fe( 3  per cent)

^  (rTrT (time) ’tc ■«r«?fr
aiVc «rrr v»x  ̂ w?5ft f(_ 1 w  

^  amrnr fwv ^  »ftT 
afl^ (old) ^  ^  ffiftrw t  I
?ft sriTT 5 9  31TRT W  *1  ̂̂  I

3ft # TrerRf % ^  f̂ 
fti*»>Nd I srnrv f%
'TK Kr̂ r TTOTpft %  ̂o snw w rr

( allot ) f w  w  «iT <T!:
^  WTT 3f5Tnr (allot)

(V*il <1*41 5 I '̂ 1̂ 'J'^'1 TiĴI
qrapff ^  ^  ^  ^  5T|f ^

f ^  (latrines)
I

5TRT ??rpT ^  ^
5p  ̂ I 5ft 5Tnr?r ?=^ %an^
W ^  'Tm ST̂  %  M<tflrt' v\%
5'PTr HH <.^1 <i*ri *jt,
qr ^  w rr ^
% f̂ 5(T <,<rai *niT 5 I ^
J1 5  oii+5 ^  sp^ ^ Pp ^prt  ̂+ 0 «t 

w  ^  ’F’TH aftr T^Rf %
f^ T ^ jp n t  I

A «{i*ri<<<»(̂ »T ̂ fi?[r f% '^c'^K*it 
Tc ^  (shade) snllf | 1 amr *r?
3TtV̂  eft* *̂ 1 ^ * 1  'TTTHT̂
n>i<i*ii oH*ii f?rt̂ ai<!ii<i (allot)
f%»TT *nn «n ^rrt? •rt T̂Tt*
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W JT  ^  (shades) fwij

ĴTHfT awrs (a llo t) f w  »niT t  i

?rt if ■ JT? jf ftr <T*frtTST
■*ft fSirniW ^  T lf 5TRT *T  ̂

WVtfr I

?rr«r ^  m  f>Tt̂  f̂ JTnr #
5sft

(research) f
f3P3% fly^ ^ i
^  (s le e p e rs )^

(f ire  p ro o f ) sTTr r̂r t  

^f?r ?rf%«T (sa vin g  ) i

fl'PT ^  ?rr«T w  
(B u d g e t )  % fVT!T w f  j  5?rrf

^  W T T  f  I 3ft ^

sfrrc?rRT t  <rmrr5y n »
q- ?TT? »T3r % v» ?<3PT

^  ^  t  I 5^ ''’ 'T̂ WffJT jffSTTT 
f  ^  anĵ TR 5¥ v n c ^  #  R%<i 

*Ttf^ I ?ft f»T ^  1 1% fiTTft

(sjpeed) ^  ??!t (slow) ? 
ark ^  Twrfftr %

■(ftgnr  ̂ #  ?nrT ^ ^  ^  i
m  ft  m  5Tf ^

* ^iT ^  5pn^"t' '3® 5Tf?T5Rr
^ f  ^  ^  ^ f̂+H ? o ST̂ RTT
55T »rnT% 5 I f*R ^

«n^ % ^T*T 3TNI^1 5̂ t ^  I eft 5*T fvSTT 

JpspTT'«rrf?p̂  f5T ^O t p ^ ^ l f f  ^ K f t

5*t % *T *Î IM sftr fwij

9TV '̂il^ci ^ 3TT  ̂Hi 0
?;5T3ff (e n e rg y ) w rr vr 3?nft >ft inyt 

«r«fl? 3fl1% p T  3TT*ft ^  Fll^sft 

I

^tflM »K'«i'igi%̂  vn?!n##iftox«h$r 

%■ \̂9o ’̂’I'l «nr«T ^ ^nt>i <{iw 
5T̂  fw 9M3fk?mmRaR:(target)

i  liv̂ sflf I ?ft itf V!wr {f f%
^  ^  t  ^  ^  
wrf^ ^ I <T̂  ipffir ift̂ RT #

(target) | i ^  ^  
r̂ ?<T vir ^  CTT  ̂ (target) ?nr 

I If? Jift ?TO(T # 3rr 
T?r  ̂ I ^  ?rr# 5*Rjt ir? f
% f%?r ?r T̂TT »̂ft ̂
^  ^  ^  I

m  ^  m  #n  ̂ (wagon)
5? f  ftr ^  ![!Tn: jhrfr(wagpn)
?*r (import) ^  f
afk ^oo jfter ihr wr?5T ?ft fT

It TRt# (import) I I
fJt JTf ^  f  5ft ?»rra'oft IT?

f̂jfdl  ̂i% gV S’T T̂TTt qrffilW
(travel) r̂ i ^  ^  5 aftr

5*f 3H^ îIto rt l̂i+<
^  ^  7^ r̂r?n I ?inTr
^  sTRiT f  ^  '̂#»TT aftr ?r«r
^  ?rnr ^  *ift d<.+=iO 1

IpP 5TRT ;̂«Pft  ̂ STfT
3ft^% ^  % î an: *pft5F? (Air 
Conditioned) aftr 5̂?nr 
(First class) ^  rm  i 

3ft sp̂  ^  ?ftffpfi ?m; *iO ?niw
#  !T^ arnrr I %fer 3mr arrr art^ 
^  ?ft anwt f>rr %
qrctf «IT % Tf̂ rarc (travel)

f  3̂ T Ŵî i
'fifi Ŝ RT 3fVT î STT VftSTf (Air COH-
ditioned)^ w ^  ^  srd?
3iK»ftffiry( travel )̂ !T̂  5 i%|f5rR 
% ^'Itf, «fWI4f,
Iff! Pwry aftr î 3iT *sit̂ i>-« (Air 
conditioned)  ̂ f
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f%?]
51IKT 3TKtft ^ t  •

?ft fRTd WRT
#  t  ' ^  ^  t  <

«n^  v i  ^  cnrs 'JirreT
% 5JIRT ®TH ^  I

Air conditioned )3nf? ,'
^  arraProt ^  ^  t ' f W ^

»Rt̂  t ^  ^  ^
9qKT «TH ̂  ^  ^
I  ftr f5mr w  9TW afiT t?an: 

v<hiF7 ^ - f  ( Air conditioned 
coaches) T?ft ŝrr̂  ^
5 I ^  * P ^  arniftpft %  ^

3T^ aTRf̂ Wt ^  W
^?JTnr I

STTJTTn
arr aflT I ^ ^  t  •

^  (bogie) ^  *n  ̂^  ?TRft
I ^  'SITrft f ,

ipri;3 n:*itit5 F« (A’r conditioned)
^  3TRft ti ^
5TRfr ^  aftr ^  ni+<rV

grRft 11 w r t  ? ^
«T5 *TT̂  % (bogie)

t  3ftT ^ JTT
5ft*ft( bogie )5T^ t'i?ft#5rrftr5*n̂
F*TpTf2T *pr f t r ^
WW ^  ^ 5̂TRr ^  1 %i
fST ^  % sftt +'thi*-«
(Air conditioned)^ ^  ^ f^ r^

H'ilW *11̂  sRHT 3T«3T ^  I ?ft

am  *f5mr (upper class) aftr 
wtan: 5̂ yRT(lower class) ^  5 ft ^

?rm  »pft t  *1? ^  
t  •

78*

arr t  am ^  ^  ̂  T̂Rff ^  5TTfi • 
vr «rnr anvlM ?F(?rr n̂?rrr 

f  t l?n^  «[o *fto ^  JTT ®ff fV  
f̂ p̂ ’RTT̂ JT liT Ôci
I  ^  5 »

rHfHHi. arsî  ^  ?f>ft?r
<i ww WTT w  ^  (budget) n 
rm t <̂ra% f% ?r^ (survey)
^  1̂%, Pf> 5inr? ^  ^  ^ra"
^  ^  î PwIld  ̂(estimate) t » 

fpn^Pr®% wpHF 
# ^  ftr # 5ft 5?y ^
^  aftr nnvHY  ̂ ^  jft^
'Tc r̂r*r 51̂ , rft *̂ <̂̂ 1*0

tfiij5«t >ft
«nc ST "S#, VHIdH<ll<(l H irfNr P̂TT 
^ m  ĝ lfdSIÎ  ft ark
%  v n r  v t i f t I r  I a n n : ^

% T̂5?t îft % r̂nr ^  IV̂  
nft ^  ?5T  ̂ Ir (join) SPT

OT % ^o *fto W>T J(||̂  
TTFTT ^  I

smr t  % snt #  s f :^
*̂ i(j<ii ^  I Mfs^ f*n»T *r w^M

<TT ^  cszvnr 11  arrr ^  ^  ^  
?rr»^ ^  ^  qr
(*î  ̂ pTT (shed) *T̂  

»-4j»<>t4 <17 arm ^  (shed) t 
aftr̂ rW '4d4>i4 'tt ?/<j ^  5 1 anr 

^  # JTrWt ̂  qrarnpr
5»n̂  ô Tto # ?T3r r̂ sstrt 51̂  5 * 
%fipT TRft ^  ^  arnivft 51̂  %

^  ■srrsr s n t t i  
TT t̂ YVPT ^  am t srh: w  ^
(shed) ft <iR ft? ^  % irrf^ r̂
arnT?5ft spT ^  1 ^  ^
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T̂nr?5ft ^  JTilWt ^  t
^  ^  (shed) ’Tiflf t  I ?ft
T?' 3TTT ’T’ fV ?r %  3T5̂ t ^

ITT (shed) ^  
a r m w r r ^ t ^  ^  i

»T*rr̂  i 
^  ^  ^  artr 4'’ anwr « tpt btt̂  
"5FCTT ÎfH'l I ^  'TC t ’H (wagon) 
^  5T51 ^  ^  ^  ( wagon)

It 3JT̂  f  ^  # T  ^  V W W T  
«ftr ’ftiTt? #  ft^r M  31# I' I ftra# 

( wagon) ^
^*ft^ qr y w € ‘<w #  ^  fif  ̂ 11 

^  ^  ^  # T  fir̂ T ^  ^
"fto ^

(industry) fiixn^ # t  i ?rr̂  
(industry)

t?sF g r n fT T  t .  I ?ft
’T? sfN" n *ft«fll| m <̂TtfW 'iT

^ ^ ^  % f^ni î<si %
^ # % 3 r w ^ » r T 3 n t t  I ^

^  ^ fo  ifto ^  55^
(industry) it t  < ^  ^
T tW  ^TffT I

^  4  afh: g I
(dis­

tance) I WV# r̂ *PRft ^  aft 
(distance) t«t?r i %%r

=3ft Ttrrw ^  9nH ^«'+ti It 
w  t  in gnwr i

(charge) r̂t ^  f,
W^*T ^  ?r fiTTsn^ 3I%9TT
^o  jft  ̂ ^  I ^ (ch arge)

11 «Ti(̂  r̂ ^stp̂ t ^
^  (industry) ^  ^

3j?*T % ̂ nr®r jttt: ?T*rM ̂  11

fvvr^^ar (mileage) (rate)
^  TSHTI ?ft 3R vTiTW im [^ (n ii -
leage)^  t  ^  r<r<ariy : ^  f̂t ^  
(rate)t

^  (preference) sftr 
5[?r̂ 5rf?: (preference) ^

3T^f^ t  •

?5T 5n?f % m  ^  (budget)
*RTT ^ %.

^  f  I T̂T̂ ^
f>rr^ aif)- ^  ^  ^
t  aftr (industry) ^
ftRTfTT Tift?»T^SRT^(expand)^ 
a r ^  t  I ^’T 5iŝ r ^  ?rw 4‘ 
(budget) % Pk t ^ ^  i
Shri Veeraswamy (Mayuram—Re-

served—Sch. Castes): Sir» I thank you 
for having called upon mp to speak 
on the Railway Budget. I wanted to 
speak on the President’s Address, but 
1 could not. I made an honeit 
attempt to get a chance but miserably 
failed.

I want to tell the House that the 
Ministers can look up to us for real 
co-operation and real help. This side 
alone can shape the policy of the Gov­
ernment and increase the eflflciency of 
the Ministers. I would therefore request 
the hon. Ministers to look up to UB, and 
not to that side, for help. Because, if 
they look up to that side for any help 
they will be lost miserably.

The railways are the greatest nation* 
al public utility concerns. They are the 
biggest employers. And without the 
railway?? our national economy will go 
down. So the hon. Mioister for Rall> 
ways ought to be more responsible and 
more sympathetic towards the people 
who are* employed in the railways.

Our Railway Minister, the hon. Shrl 
Lai Bahadur Shastri, did not conceal 
some truths; during the course of his 
speech on the Railway Budget he did 
not hide certain facts. 1 want to refer 
to some of the salient points to which 
he referred during the courge of his 
speech.
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[Shri Veeraswamy]
First of all, he referred to theft and 

corruption existing in our Railways. 
Everybody knows that corruption and 
theft are rampant in every Railway, 
and our hon. Railway Minister has pro­
mised to take action to eliminate these 
menaces of theft and corruption. He 
has stated that he has consulted the 
hoa the Home Minister and that the 
Home Minister has consented to appoint 
a senior official of the Home Minisl^ t(h 
go to the headquarters of the six railr 
way systems in India with a view to 
devising, after consulting the General 
Managers and the State Government 
officials, effective preventive measures 
to comibat this menace.

With regard to the complaints about 
delays in payment of money and grant 
of leave and passes to Government em­
ployees, our Railway Minister has ex­
pressed his regret. He said. "Prefiistent 
complaints have been received from 
staff regarding delays in payment of 
monies due to them and in the grant 
of leave and passes*’. I do hope that 
the hon. Minister for Railways will 
issue definite instructions to the railway 
authorities and ask them not to be so 
unsympathetic towards the railway 
staff as to make delay in payxnent of 
monies due to them and also in the 
grant of leave and passes.

Regarding redressal of grievances the 
Railwav Minister said during the course 
of his speech, “I would not be far 
wrong when I say that if they have not 
got all that they demanded, etc.**. And 
so at least in the future I do hope 
that the Railway Ministry will do all 
in its power to redress the grievances 
of the railway staff.
5** P.M.

The time at my disposal is very short 
and I am sorry that I am not able to do 
justice to all the points which I wanted 
to make. I shall, however, touch upon 
very important points. I am so sorry 
that the hon. the Railway Minister has 
not even expressed his sjrmpathy for 
the sufferings of the railway staff 
affected by the cyclone that occurred 
on 30th November, 1952 in the dis­
tricts of Tanjore and Tiruchirapalli. 
Of course our Deputy Railway Minister, 
the hon. Shri O. V. Alagesan toured 
the entire areas affected by the cyclcme. 
He saw the conditions of the railway 
workers and labourers and he con­
sulted the v>fficers there and he noted 
down the damages caused by the cy­
clone but what I want to say on the 
floor of this House is that the hon. 
Minister for Railways should have ex­
pressed his sympathy for the sufferings 
of the people and also given an account

to this House of what he has done to 
alleviate the sufferin/ ŝ of the railway 
staff affected by the cyclone.
-  Mtototerjrf RaUways and Trans- 
*®*1 ^  Shaatri): I have said
so in this House. I think the hon. 
Member does not remember It.

Shri Veeraswamy: I appreciated the 
Ministers expression of certain salient 
features .but I have also got my own 
grievances against the Railway Depart­
ment. There are so many anomalies in 
the recruitment and fixation of pay 
and also in the implementation of the 
recommendations of the Central Pay 
Commission. Candidates who were rec­
ruited as relieving clerks, were given 
training in coaching goods, in tele­
graphy, clerical work in trains and also 
ticket examination. If anybody fails in 
any of the examinations, he was sent 
out. He would not be retained in ser- 
^̂ ce. The Central Pay Commission fixed 
the pay for the commercial clerks in 
the railways as Rs. 60—4-^120—5— 
150 with effect from 1st January, 1947. 
For relieving clerks, the pay was fixed 
as Rs. 55—3—85—5—130. I want to 
tell the House that from’ the middle of 
1948, relieving clerks, i.e., candidates 
who were recruited as out-door reliev­
ing clerks and ticket examiners have 
been drawing their pay in the scale 
of Rs. 55—3—85—5-—130 but coaching 
relieving clerks and goods relieving 
clerks are drawing in the scale 
of Rs, 60-^4—120—5—150. The gen­
eral relieving clerks (Traffic) who 
have been in service before 1948 are 
drawing Rs. 55/- at the start. Candi­
dates who were recruited from the 
middip of 1948 and who were trained 
only in a particular branch of line are 
getting at the rate of Rs. 60/-p.m.

Then, I come to the Material ins­
pectors. In the Golden Rock Work­
shop in the Southern Railway, there 
are three categories of Inspectors, i.e.. 
Material Inspectors, Water Works 
Inspectors and Permanent Way Inspec­
tors and the Central Pay Commission 
fixed the scale of pay for the Material 
Inspectors at Rs. 100—185. Even this 
is not implemented by the authorities. 
Materia] Inspectors are under the cate­
gory of supervisory staff and the super­
visory Chargeman in the workshop has 
been placed in the grade of Rs. 150—7 
—225. The Inspectors, i.e., Water 
Works Inspectors and Permanent Way 
Inspectors have been getting the scale 
of Rs. 150—7—225, The Job Inspectors 
who are employed in the Perambur 
Workshop at Madras also have been 
getting pay in the scale of Rs. 150—7— 
225.
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There is a Railway Hif̂ h School at 
Golden Riî k and the Central Pay Com­
mission fixed scales oi pay for all the 
staff in that High School but only for 
L. T. Assistants and secondary grade 
teachers, this pay system was imple- 
nieated. With regard to higher grade 
teachers, the pay system was not im­
plemented. With regard to L. T. Assis­
tants and secondary grade teachers, 
the pay system was implemented from 
1st January, 1947 but with regard to 
the higher grade teachers, it was im­
plemented only from 24th April, 1950. 
Subsequently, normal rules were ap­
plied to the higher grade teachers, 
and their pay was fixed. They were 
drawing in the scale of Rs. 50—90 and 
when this system was introduced, the 
railway authorities should have treated 
the dilTerence in pay as personal pay. 
This is well known to everybody but 
in the case of higher grade teachers 
in the Golden Rock High School, this 
was not observed. Why so?

I want to say a few words about 
representation of the Scheduled 
Castes in the Railways. The cause of 
the Scheduled Castes is miserably ig­
nored in the railways. I am sorry to 
tell the House that there is not even— 
so far as my knowledge goes—a single 
Scheduled Caste Gazetted Officer In 
the Southern Railway and I request 
the hon. Minister and the Deputy 
Minister to go into this question and 
see that the Scheduled Castes are also 
represented according to their popula­
tion and according to their conditions 
in the society, not only in the society 
but also in the econ'omical field, in 
political field, in the educational field. 
I do hope and trust that the Ministers 
concerned wiil look into these points 
and see that, in the course of the 
coming financial year, the Scheduled 
Castes are properly represented in 
the railways in all departments and 
especially as Gazetted Officers. I want 
to know from the hon. Minister how 
many Scheduled Castes candidates are 
working in the Indian Railways as 
Gazetted Officers.

In Trichinopoly. more than three or 
four thousand people are employer) 
temporary servants for a Jjog thaib 
Even those who have out in service 
for more than five years are still con­
tinuing as temporary. People are 
recruited for a particular work and 
after that work is finished, they are 
asked to do some other work and they 
are continued in service. If they are 
continued in service for more than 
three years, I request the hon. 
Minister to Place them as tempo­
rary servants. Why should they 
be treated as casual labourers 
and not even as temporary ser­
vants? And so what the Rail­

way Department should do is to 
see that the casual labourers wtio have 
been m service for more than two
years should be appointed as tem­
porary servants. Our Railway Min­
ister said that he wants to streng­
then the Watch and Ward sa
that thefts can be avoided and 
also the railway stations can be
looked after properly but when the
Watch and Ward staflP are being kept 
as temporary servants, how is the Min­
ister going to make them efficient? 
The Railway Minister said that he ia 
going to give promotion to the railway 
staff according to seniority. If that ia 
observed, many of the people who have 
been in service for a long time will be 
elevated and I do hope that the Rail­
way Minister will give definite instruc­
tions to the railway authorities not to 
overlook their cases in regard pro­
motions. If promotions are made 
according to seniority the grievances 
of many of the slaff will be redressed 
in a very short span of time. I hope 
that the Railway Minister will imple­
ment what he has said In re­
gard to the promotion of the 
staff according to seniority. I re­
quest the hon. Minister to give his 
attention to all that I said and rectify 
the defects I pointed out. With these 
words, I conclude.

Shri L. N. Mishra (Darbhanga cum 
Bhagalpur): I rise to congratulate the 
hon. Railway Minister and the Govern­
ment for the notable results they have 
achieved in the working of the Indian 
railways. To my mind, much headway 
has been made since the beginning of 
popular control over railways and I 
feel that the day is not far off when 
our railways will line among the best- 
run railways of the world.

You know, Sir, that the railway 
system in India was originally incor­
porated as a company only and the 
different undertakings were indepen­
dent in their own spheres with differ­
ence in their approach to the prob­
lems and methods of solving the prob- 
Uems which Resulted in conflicts ion 
occasions. With the implementation 
and successful working of the re­
grouping plan, the whole railway sys­
tem of India has been integrated into 
one coord mated sy&cem and I feel 
that admini.qtrative convenience, with 
ultimate cconomy an̂  operational effi­
ciency has been achieved by this re­
grouping system.

The progress made by our railways 
in the matter of being self-reliant for 
their requirements in coaches, wagons 
and locomotives is a matter to .be proud 
of. I feel that the Indian railways will  ̂
in no time, be able to meet their nor­
mal annual requirements from indi­
genous production. Therefore. I wel-
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'Come the provision of 79.61 crores on 
this account. To meet their normal 
annual requirements from indigenous 
production will not be a minor achieve­
ment (for our railways and it will 
be a thinM to be proud of.

Hailing from the State of Bihar. I 
must express my sense of deep grati­
tude for sanctioning the rail-cum-roaa 
bridge over the Ganga near Moka  ̂
meh. The construction of this bridge 
will revolutionise the entire economic * 
life of North Bihar and will open a 
new chapter in The transport history 
of Bihar. It will fulfil a long-felt 
need of that area

I would also Jike to express my 
sense of appreciation for the working 
men in the railways. It is only because 
of their sincere efforts, hard work and 
co-operation that normal life has been 
restored in the railways, I think there 
has been a marked improvement in the 
travel facilities in the railways and 
the credit for that goes to the men 
working in the railways.

I would like to say a word about 
our financial position also. It is cer­
tainly discouraging to find that the 
revenues in our railways show a 
downward trend after years of high 
earning. But, keeping in view the 
economic activities of the country, the 
situation, to my mind, is not very bad 
or discouraging. The economic activi­
ties of our society have changed and 
naturally the results are there. But, 
what I would like to point out is this. 
At the present time, there is a grow­
ing competition between the rail and 
the road. You, Sir, are aware of the 
fact that various States have been en­
couraging the road transport on each 
and every line, I am never against 
.giving more transport facilities to the 
people. But, our country cannot bear 
any competition between the rail and 
the road. This trend in our transport 
system should be discouraged, else, we 
may be faced with thej^me problem 
that confronted the U.KTin their trans­
port history.

I would now like to draw the atten­
tion of the Government to the urcent 
problems of my home State of Bihar, 
especially that of the Kosi region, 
TDarbhanga, Purnea and Saharsa dis­
tricts. Not many years before, this area 

had a net work of railway lines and it 
was economically and commercially 
prosperous and it thrived a great 
deal. But, the recurrent floods of the 
Kosi dislocated the entire commerci­
al life and brought disaster to this part 
of the country. The present position is 
that in an area of 3000 square miles, 
-with a population of one and a half 
millions, there are hardly 25 miles of 
railway lines. There are no places in

this area which are less than 30 or 25 
miles from a railway station. Today 
a letter takes ten to fifteen days and 
a telegram even a week to reach this 
part of Bihar. I may say that this 
area is free from Kosi floods for the 
last 15 or 20 years. And nothing has 
been done in this area for the 
restoration of the railway lines. I feel, 
from the point of view of rehabilita­
ting the economic life of this part of 
the country and from many other 
points of view, the restoration of the 
old railway lines is not only desirable 
but imperative. That would relieve the 
hardships of the people and also pro­
vide a means of transport to the jute 
growers. There has been a chronic 
complaint that the jute growers are 
getting an unremunerative price. The 
Central Jute Committee of India had 
also made certain recommendations to 
improve the transport facilities of this 
area. I feel that the restoration of the 
old railway lines in this zone will pro­
vide an incentive to the jute growers 
and will also fulfil a long-standing 
demand. Strategically also, I feel that 
restoration of the railway lines is ur­
gent because this area lies at the ad­
joining Nepal territory to vj^ich we 
have no means of access. I seek your 
permission, Sir, to suggest for restora­
tion of a few lines in this area: (1)
Forbesganj to Raghopore, (2) Supaul 
to Chandioor, (3) Jhangharpore to 
Lokahazar in Bihar.

I may say here that this proposal 
has been before the Government for 
long. But, the work has been stopped 
on the plea that nothing could be 
done till the Kosi is bridled. The con­
trol of Kosi river is a for cry. T do not 
think there is any justification for our 
Government to drip every act of pro­
gress and development in this region 
on the plea of Kosi control. I feel that 
those areas that are free from Kosi 
floods should have the normal means 
of transport and communication.

Lastly, 1 would like again to con­
gratulate the Railway Minister for 
the progress that this Government has 
made in the matter of railways. It is 
heartening to see that this year com­
pletes a century of the life of our rail­
ways. These 100 years have been a 
period of success and progress for our 
railways. I think our railways have 
been djmamic and have been able to 
meet the needs of the hour. I also feel 
that the Indian railways will be able 
to fulfil their appropriate role in the 
new economy of free India and will 
delightfully share the heavy responsi­
bility lhat the National Plan brings 
forth for them.

Shri G. R. Damodartm (Pollachi); I 
would life to pay my tribute to the 
Ministry of Railways for the very real 
budget presented for the coming year.
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Considering all the aspects of the pro* 
gtess made by the railways in our 
country, 1 Ibink we have reason to be 
satisfied. It might be that we have not 
achieved all the things that we aimed 
at, or all the perfections desirable, but 
that we are maidng progress in the 
right direction cannot be denied at 
all.
, It would seem from present trends 
in passenger and goods traffic earnings, 
that the prospects of larger surpluses 
would be on improved efficiency of 
operation and greater economy. We 
know there has been in past years 
steady improvement in operational 
efliciency. Bottlenecks on account of 
shortuge of locomotives, wagons and 
coaches have been eliminated to a 
certain extent. And the most encour­
aging feature is the progress we are 
making towards self-sufficiency in 
engines and rolling stock. We have 
our factory at Chittaranjan which has 
turned out 49 broad gauge locomotives, 
and is making at pre.«?ent ubout 70 per 
cent, of the components of the loco­
motives. It is a matter for congratu­
lation that wc* are producing more than 
half the components that are needed 
for the locomotive enfilnes. But, then, 
it might be possible, if prooer inves­
tigation is made, also to manufacture 
the other 30 per cent, of the Darts of 
the locomotives. There might be some 
industries—I am referring to engineer­
ing industries—which have marie great 
strides in our country during this short 
period, and we also have the best iron 
and steel manutacturing industry in 
our country. The difficulty might be 
that some parts or components are not 

feeing manufactured at all in 
our country, because the induatrifes 
might not know what exactly are the 
needs of the railways. Perhaps, if the 
engineering industries and the iron and 
steel industries are consulted by the 
railways, they mi^ht be possible to 
produce, with their surplus capacity, 
all the parts required to make the full 
unit of the locomotive. The Tata Loco­
motive ’Works is also manufacturing 
metre gauge locos, and' when they 
reach their full production, the country 
will be self-sufficient in regard to 
normal annual replacements. Irrespec­
tive of the cost of production, this 
goes a lon  ̂ way in improving the 
economy  ̂of the coimtry, in providing 
employxnent and saving forei<;jn ex­
change for other more important needs.

The coming year produces many 
maior changes, especially in South 
mdia where I come from. Except the 
JH>nstruCTjon of the Quilon-ErnaJculam 

and the restoration of one or two 
oisman^ed railways, there does not 

going on, es- Ijecially it) the ■‘Acforaflon of disman­
tled railway*. These dismantled rail­
ways were there once and people 
486 PSD

ill those area:n were used to 
{heise railway transport comfortSi 
and I feel strongly that some kind of 
a special priority must be given, and 
some of the other dismant’ed railways 
in South India should be restored.

Among the big projects to be survey­
ed duriiig the coming year is the direct 
railway link ^between Hassan and 
Mangalore in South India. This, again, 
is a right step, and it will be ox 
great advantage in speeding the move­
ment of passengers and go^s b̂etween 
the West and East coast of South 
India

One must be satisfied with the sub- 
stantî ji improvements in the ameni­
ties to the lower class passengers. 
The gradual and-speedy change from 
the three different classes I, II and
III to oiiiy two, lower and upper 
classes, is one of the features for which 
the Miiiistry deserves our congratula­
tions It is. of course, very easy to 
critici.se, but I do not see any other 
alternative suggestion coming Irom any 
of our friends. The Min».<Jter can take 
legiMmate pride a'so on the excellent 
relations that exist between the work­
ers tiid the management, as this is 
a major utility industry in our country.

I would like to make a reference to 
the ouestion of traffic towards the south, 
i.e. Madras and beyond especially, in 
industrial raw materials needed to keep 
mrtustries going. We in South India 
have to depend on. North India to get 
the very essential raw materials Hke 
iron and steel, coal and coke., and all 
these materials are controlled commodi­
ties. The indiTstries get their quotas 
and licences from the controlling au­
thorities and the time is specified with­
in which to make use of the permits. 
And ’V, happens— actually it has hap­
pened on more than one occasion—that 
due to the non-availability of the 
"Wagons, the permit lapses. This has 
even threatened the clnsiap of some 
of the factories. Therefore, it might be 
very helpful if some sprcial considera­
tion of priority is given in m?)king 
wagons available for the transport of 
these raw mnterinls which have to be 
moved to the proper places in proper 
time.

Another important point I would 
like to touch upon is the speed Of the 
trains. If we take into consideration 
the speed of the long distance trains— 
the grand Trunk Express or the main 
trunk trains between Bombay and 
Calcutta, Madras and Bombay or the 
Trivandrum Express in South Indiâ — 
it ordinarily works up to not more than 
30 miles an hour. There might be 
some technical dlfllcultles, but 30 m. 
p. h. in these days oi technology and
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soience is a bit too low. Time is so very 
important that some of us feel that 
travelling time must be saved to a 
large extent, and if we could somehow 
or other investigate these difficulties— 
perhaps they may be technical—and 
take steps to speed up the trains, then 
it might very well be a very good pro­
gress made in the right directiODi, 
because the average speed in the other 
countries works up to anything bet­
ween 50 to 60 m. p. h. '

In addition, to this, the waste of 
time in stopping stations also helps to 
reduce this average speed. I am just 
wondering if we cannot devise some 
ways and means to reduce this time 
o f stopping in stations, by some kind 
of a co-ordinated help from the staff 
•concerned. That also would help to 
increase the average speed of the 
trains, and as a result we would be 
able to reach longer distances in lesser 
time than is actually the case now.

Finally, I would like to make a refer­
ence to the naming of the new stations, 
because I happen to come from that 
particular place where a railway line 

has been built and a new station is 
being put up. As far as I could remem­
ber, the name of the station is ‘Peela- 
medu’. The Postal, Revenue and other 
authorities spell the name as "Peela- 
medu*, but when I went to see the 
name on the railway station, I 
found that the spelling was ‘Pilamedu’. 
I do not know how this spelling has 
been found to be correct.

Shri Nambiar: In spite of Mr. Ala- 
gesan?

Shri G. R. Damodaran: I would like 
to request the Ministry and the depart* 
ment concerned to investigate this 
matter and change the spelling in the 
name of the station.

Once again, I pay my tributes to 
the hon. Railway Minister, and the 
departments concerned, for the very 
good general and all round progress 
shown by the Ministry of Railways.

Shri N. S^eekantan Nair (QuUon 
cum Mavelikkara): It was with trum­
pets and fanfare that the Railway Min­
ister presented his budget. When I 
heard the loud cheers that resounded 
from the Congress Benches, I was 
misled to believe that after all the 
t^ongress men did really feel that the 
budget was some thing extraordinary. 
When I came from the South Avenue 
the next morning in a bus, the conver­
sation veered round to the hon. Minis­
ter’s speech. A very venerable grey­
haired Congress M.P. remarked in tl^ 
bus *It seems everything is o.k. with

the railways, if you hear the Minipter, 
But as a matter of fact, il you want to 
travel from Delhi to Gauhati in Assam* 
it will take five days, even by the fast­
est train\ (Interruption.) That is what 
he said, and I am just quoting him. And 
then he added, that if some of the 
M.Ps., like RisHang Keishing, wanjk 
to go to their constituencies, or homes* 
it would take another ten days on foot. 
That is the travelling conveyance in 
our country, and yet the Railway 
Minister comes out with a profound 
sp^ch and everybody cheers him. His 
voice choked out of sincerity of feel­
ing, and he says ‘Oh, Lord! when will 
our country return to normal decent 
methods of travel?’ Considering the 
whole thing, I too have to offer only 
that remark ‘Oh, Lord, when will our 
country come back to normal decent 
methods of travel?’ I do realise that it 
is a very stupendous task. But we have 
to gird up our loins and start working 
sincerely and effectively.

I feel that the Railway Minister is not 
quite equal to the stupendous task that 
has devolved on him. It seems that 
like his figure his voice is also too weak 
to be effective among his tall colleag­
ues, and much more so with the powen 
that be, who are putting through the 
Five Year Plan. According to his cwn 
admission, only Rs. 400 crores have 
been allotted for the railways. Out of 
this, Rs. 320 crores, he has to get froni 
the railways themselves, and, he get* 
only Rs. 80 crores from the General 
Revenues. The hon. Minister himself 
has admitted on page five of his speech.

“Out of the total allotment of 
Rs. 400 crores, the Railways have 
to find Rs. 320 crores from their 
own resources, but a decrease in 
their net revenues as a result of 
the recession in passenger earnings 
may cut into this amount which 
the Railways have to provide.... 
Indeed, only if more funds were 
made available to us. we could go 
beyond what we have so far plan­
ned and take up a few more ur­
gent works and projects. We our­
selves are keen and anxious to do 
so, but I am not unaware of the 
problems facing the Planning Com­
mission. Their responsibility in the 
matter of allocation of resources 
for the development of other sec­
tors of our economy is equally 
great. The bulk of Rs. 400 crores 
allocated to the Railways will go 
towards rehabilitation and im­
provement of existing machinery 
and equipment The expenditure 
on the extension of rail facilities 
during the next two or thr^ years 
will, therefore, have to be lAmited
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to what is absolutely essential. The 
development of new railway facili­
ties will have to be dovetailed with 
industrial and other developments 
contemplated in the Plan.”

1m tliere any further evidence required 
of the impotency and helplessness of 
the hon. Minister than these very 

^ords? Only a paltry sum of Rs. 20 
crores has been allotted for building 
new lines, and when I looked Into 
the schemes, 1 found that only Rs. 13 
<arores had been allotted as such. This 
certainly is not a very happy picture 
ô£ the future prospects, especially 

when we think of the old gentleman's 
Temark, about the railway facilities 
that prevail in the country for the 
travelling public.

Now, let us come to the actual 
working of the railways. The basic 
principle on which the budget edifice 
iias been built is rather erroneous. 
On page two, it has *been stated:

**It seems that passenger traffic 
which had reached its peak in
1950-51, is adjusting itself to a 
normal level along with the resto­
ration of the post-war inflationary 
^onomy of the country to equili­
brium.”

1 think that is at best a wishful think­
ing. The national economy is not com­
ing back to equilibrium. And we can­
not hope that, the oassenger earnings 
in 1953-54, would be at the same level 
as it was Kiuring the current year. The 
wholesale price index for January, 
1953 was 377.5, whereas it was only
1953 was 377*5, whereas it was only 
therefore become higher, and also the 
cost of living. The poor millions have 
lost the capacity to spend, and there 
are well-nigh famine conditions pre­
vailing in most parts of the country. 
Hence this fall in passenger fares is 
bound to be there.

The second and basic error in the 
anticipations of the budget is its re­
liance On the imaginary, steady heal­
thy trend in the industries, Sir, you 
know that the Coir industry has al­
most collapsed. You know the tea in­
dustry is facing serious difficulties. The 
textile industry also is not looking up.

An Hon. Member: Handloom in­
dustry?

SGiri N. Sreekantan Nair: The hand­
loom industry is gone. Then the Indian 
ceramic industry is meeting very 
serious competition. There is large- 
•cale disbanding of workers from 
Mxnost every industry in this country 
#ieroby pointing to a curtailment of

production. Yet our Minister hopes 
that he would get three crores of 
additional revenue from goods traffic*.

Under the circumstances I can only 
say that the hon. Minister is living in 
a fool’s paradise. His plans are not 
going to materialise and his so-called 
surplus budget is going to end a defi­
cit budget.

The inefficiency of the administra­
tion in executing plans is another 
point to which I would like to drajv 
the attention of this House. The much 
.boosted Chittaranjan works is a na­
tional asset. I am told it is so. Then 
ot course, the TELCO— n̂aturally it is 
a concession which should be given to 
the all-pervading influence of the 
Tatas in the Congress machinery. But 
let us see how they are worked. The 
Chittaranjan Workshop only produces 
70 per cent, of the component parts ol 
a locomotive. But what are the 30 per 
cent, parts that they do not produce? 
Naturally they will be the most techni­
cally important and perhaps the most 
costly parts of a locomotive. I would 
also like to be informed by the hem. 
Minister what exactly are the respec*- 
tive prices of the components produced 
here and the components brought from 
outside. I feel, naturally, the 30 per 
cent, parts are more costly than the 
70 per cent, produced here.

Another aspect to which I would 
like to draw the attention of this Gov­
ernment and this House is this. I do 
not understand a planned economy in 
which things are left to the titular 
deities of tne Ministers or left in the 
lap of fortune. I am really surprised 
to hear that the production schedule 
of the Chittaranjan Works has been 
held up because they do not get spare 
parts from outside. I do not understand 
the policy of a Government which does 
not get sufficient spare parts at least 
tot a year to carry on production for 
one year, and then just turns round 
and says: ‘Our production has been 
held up’. At what time? At a time 
when a third world war is certainly 
darkening the horizon, you come to this 
House and say: *We do not get spare 
parts*. What is going to be the fate of 
the Five Year Plan, what is going to 
be the fate of this country, if this is 
the sort of administration that is carri­
ed by the authorities? {Interruption).

I find Rs. 15 crores for Chittaranjan 
and two crores for TELCO are set 
apart for achieving self-sufficiency in 
the matter of locomotives. If tomorrow 
some foreign country refuses to supply 
some parts— ŵhich is very possible*—* 
we will not be able to put a single 
locomotive in the field. Then wluil Is
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liie good of having such factories at 
such u huge cost—-I do not under­
stand.

Coming to the Question of amenities 
of course three crores have been allot­
ted this year. But three crores is such 
«  drop in the ocean, and the grievances 
of the Third Class passengers are so 
vast. They are supposed to have'drink­
ing water, latrines etc. Of course there 
are water carriers as was pointed out 
Jby some ot our friends here. They go 
about with some open buckets of 
water exposed to all the germs that are 
l>revalent at the railway stations. That 
is not a healthy method of tackling 
this question. Drinking water should 
be pure. The railway system should 
safeguard at k̂ ast that.

The most important question regard­
ing Third Class passengers is the psy­
chological set-up <of the Railway Admi­
nistration. The raiHvay officers look 
down upon the Tiiird Class passengers, 
they hold them in contempt, and 
naturally their interests are not safe­
guarded.

{M r . D epu'H’'S peaker in the Chair]
Until and unless there is a charge 
of attitude on the part of the railway 
staff to the Third Class passengers, no 
amount of amenities will be of real 
benefit to them.

I am not surprised at the promotion 
of the so-caJled Advisory Committees, 
to the status of Consultative Com­
mittees. Why?—for a democratic 
Minister and democratic Government, 
it is quite natural!

As to the working condition and 
remuneration of Class IV employees, 
I have got a good deal to say but I 
may not find time to speak out. But, 
one thing I have to say. The Railway 
Board Member, the Chief Commis­
sioner and the Financial Commis­
sioner and other people get Rs. 4000, 
More than four and a half lakhs of 
Class IV employees get on an average 
about Rs. 69. I do nof understand why 
there sbouM be such a vast diffe­
rence between the lowest paid and 
the hipfhest paid men. Even in the 
so-called cnoitalist couiitries like Ame­
rica, the difference is not more than 
eight to ten times. Why should we 
have this vast difference here? Why 
should a Civil servant get more sala­
ry than the hon. Minister who is sup­
posed to control him, direct him and 
even to punish him? I do not under­
stand that. The case of Class IV em­
ployees has not been properly made 
«ut.

Now, I should like to come to the 
question of South India. That is a 
province that has all along been neg­
lected. Even Cape Cpmorin, a strate­
gic place is not connected by railway. 
It requires only 60 miles oi rail-road 
from Trivandrum terminus. It has »not 
been inf^uded in the Five Year Plan.

Then coming to another scheme* 
the Ernakulam-Quilon railway. It. is a 
wonder how that railway became 
metre-gauge. All sections of this 
House, especially from the South and 
people from Travancore-Cochin, re­
presented both individually and co^ 
lectively that it should be broad- 
gauge. I am informed that even ex­
pert opinion,—the Harbour Engineer, 
Cochin Port and the Manager of the 
Southern Railways and others—re­
presented that it should be broad- 
gautje, berausQ the mixed-gauge sys­
tem would injuriously aflect the ca­
pacity of, the Cochin Harbour. On the 
other hand, somehow, by some wire­
pullings here and there the hon. Mi­
nister has been compelled to make it 
metre-gauge. At what loss? You will 
have to build another bridge at Al- 
waye. You will have to build another 
line from A ’waye to Cochin. If it har 
been broad-gauge railway, with th 
same ajUotmont or much less tha 
that we could have completed the 
work, and it would havp doubled the 
passenger and goods traffic. I do not 
understand who was responsible for 
this bundling. I wouM expect the 
hon. Minister at least to give us a 
reasonable answer. I would also re­
quest him, if it is not too late, to re­
consider the Question and make the 
railway once again broad-gauge.

Shri Beli Ram Das (Barpeta): Sir, 
I have seen many budgets but I con­
sider this budget t.n L/c the best that 
I have ever seen. In this budget the 
hon. Minister hqs tried his best tc
ameliorate the conditions ol the tra
veiling public. He h ŝ provided for 
large number of amenities for th 
Third Class passengers who general! 
suffer the most. I am particular!
grateful to him in that he has aj
pointed a CoYnmittee to enquire int 
the grievances of the pas.senger 
from Assam, and I hone he will giv 
effect to the recommendations of thi. 
committee, yet to be made.

I am g-ad to learn from his speech 
that from next year or so India will 
not be required to import locomotives, 
carriages and other rolling stocks. 
This will not only save the coimtor 
crores of rupees, but it will also en­
hance the prestige of India, because
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it will make the country seJNsuffici- 
ent in the matter o£ rail̂ ways. I p ^ i-  
cularly congratulate him for this 
that he is trying to Inaiamse me 
whole railway system and t̂his is not 
a small achievement.

Coming as J io irom a province 
like Assam, wLich m mosi backward 
from many points <i^ v̂î # ai>d parti­
cularly in point of commatilyi^ I 
would like to draw his pointed atten­
tion to the tact that the people of 
Assam have been sulfering fo^waiU 
oi! communications for otfntrtflPs. We 
arc glad that GovernmenIA have cons­
tructed the Assam link line. But by 
that link line one cannot come to 
Delhi in less than four days. Not lo 
speak 0. other districts, from Gau- 
hati, which is the gateway of India 
it requires four days to reach Delhi. 
Passengers have to wait af Lucknow 
for more than eleven hours. 1 do not 
understand why Government have not 
arranged a corresponding train from 
Lucknow, This coulff haVe been done 
very easi’y by this Government, if 
they really cared for it. Besides this, 
last year, I requested this Government 
to open out a new railway line from 
Panau to Garo HUls. I particularly 
emphasise this point, because Garo 
Hills is a very backward district of 
Assam, Sir you will »bie surprised to 
learn that in this twentie h century, 
the people in Garo Hills are almost 
naked. The womeutolk only cover 
themsel>{es from the waist up to the 
knees, and males put on a cloth only 
6"'X18"' in size. This is not their 
lault. The real diinculty is that they 
cannot sell tlieir agricultural produce 
a I proper price. First class pine app­
les, oranges etc., are Deing sold for 
two pice or three pice in the Garo 
Hills, as there is no transport facility. 
Similarly, articicG like chillies which 
are being sold in Delhi at lupees flve 
per seer are being soM in the Garo 
Hills for five rupees only per maund. 
Turmeric is being sold there for rupees 
five per maund. The peoole of the Garo 
Hills are unable to clothe themselves 
only because they are not able to 
market their produce, Tfiat is why 
even today people are using barks ol 
trees to protect themselves Irom the 

and the heat. It will not be a 
losing proposition if the Government 
opens out a new railway to the Garo 
Hills, because there is a valuable 
coalfield there. There are Silliminite, 
Copper, lime stone and the'Bke in the 
Garo Hills. There are valuable for­
ests also in this district Not only 
will the people of the Garo Hills be 
benefited by opening out the new Rail­
way line, but the railway Department 
also will ^  Thr ^aro Hills
486 PSD

abound in high class Sal forests, trom 
which railway sieeperc can be supp­
lied to the railways for years to come 
at a lesser cost. The railway quarters 
in Assam are built with terai bam­
boos; The Assam Government has re­
quested the Centre to construct this 
railway line, or at any rate to take 
it up to the coalfields. The revenue 
derived thereby would meet the cost 
of construction. For waat of transport 
facilities, Sal trees from which 15 to 
20 sleepers can be turned out are be­
ing sold at rupees five or rupees six 
each; This is a great loss to the State 
of Assam.

During tlie last Budget Session, 1 
pointed out the sutlerings of the 
people of Assam for want Of communi­
cation. They have to lift their com­
modities like jute and tea by air ci 
by steamer at a great cost. There is 
a crisis in the lea industry todigr» 
because they havt to send their 
by steamer at' a higher cost, or by 
plane at an even more higher rate 
♦besides many other diliicullies. 1 par­
ticularly request this Government to 
provide railway spare for the tea in­
dustry to enable it to take its tea to 
Calcutta at a cheaper rate. The fvct 
that the people of Assam are suffer- 
infi for want of communication will 
be evident from the fact that while 
other provinces get cement at rupees 
five or six per bag, the peop’e of Assam 
have to pay rupees eleven per bag. The 
railways are unable to give wagon for 
importing * cement from the fac­
tories in Bihar direct. The fac­
tory price of cement is only
Rs. 71 per ton, but the cost of trans­
port to Gauhati is Rs. 101, with the 
result that when cement reaches Assam, 
it seels at rupees eleven per bag.
If we are allowed to take cement 
from Jaja or Japla or from other 
places in Bihar by the link lines the 
eost will be much less. The Railway 
freight of a maund cement from Bihar 
to Gauhati is 15 annas per maund« 
whereas we have to pay Rs. 2/12/­
as steamer freight from Calcutta to 
Gauhati per maund. Last year, the 
Government of Assam had to spend 
Rs. 40 lakhs by way of excess freight 
for cement alone, not to speak of 
other necessary materials like iron and 
steel. So I request this Government 
to take all possible steps to relieve 
the State from this drainage.

Sir, 1 am glad that th:5 Government 
has proposed to open out many new 
railway lines in vario.js parts of tho 
country. And there nr,* other similar 
proposals whiCh ere in *he enquiry 
stage. This beuii; me case I feel that 
thev chon’d not Hrv̂  for*?otten the 
case of Assam. Assarr. is our borckir
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LShri Bell Ram Das} 
province. We will have to bear the 
brunt of the first attack of any in­
vasion, if there be any. The popular 
front should also be kepi in the mind 

of the Government. Assam will ren­
der this country all possible help in 
the case of an invasioo, if you can 
keep them in good humour because  ̂
you will get the willing cooperation, 
of the people. I therefore hope that 
the Government will take all possible 
steps to develop Assam by opening 
more new Railway lines.

Before I close there is one matter 
which 1 wish to mention. The hon. 
Minister mxist have received the reso­
lution passed by the Assam Provinci­
al Congress Committee in which the 
Government of India have been re­
quested to give usual amenities to the 
railway passengers in Assam. Besides 
this there are some other points v«hlch 
I shall Just mention here, and 
I hope the hon. Minister will kindly 
look into them and give efTect to them 
at any cost. These are contained in the 
latter portion of the resolution of the 
Assam Provincial Congress Committee 
which says:

•‘The Committee thinks that the
following steos should be Immedi-

•My taken ia the Intmit ef elft-
cient and better management of 
the Railways in Assam and wHh 
a view to remove the legitimate 
grievan jes of the people of Assam 
in the matter of recruitment, trans­
port and business facilities, etc.—

(1) Development of the Railway. 
Workshop at Bongalgaon Station 
of the North Eastern Railway.

(2) To select at least one mem­
ber from Assam In the Railway 
Service Commission.

(3) To hold the competitive 
examinations for 3rd and 4th grade 
category employees for the Assam 
Zone at Pandu.

(4) To transfer the ofRces of 
the Deputy Chief Commercial 
Manager (Stores) of the North 
Eastern Railway from Calcutta to 
Pandu.

(6) To appoint one Deputy 
General Manager with full powers 
at Pandu.”

This Is a modest request made by the 
Assam Provincial Congress Committee, 
and I hope the hon. Minister will find 
his way to give efTect to this resolution.

The House then adjourned Wl Two 
of the Clock on Tuesday, the Uth 
February, 1963.




